FORM G (VERSION-3)
INVITATION FOR EXPRESSION OF INTEREST FOR
TRULY CREATIVE DEVELOPERS PRIVATE LIMITED OPERATING IN
SELLING AND DEVELOPING IN REAL ESTATE ACTIVITIES AT MUMBAI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ Truly Creative Developers Private
CIN/ LLP No. Limited

CIN: U70100MH1996PTC096241
PAN: AABCTO0072F

2. | Address of the registered office 66, Rajendra Nagar Dattapada Road,
Borivali East Mumbai,
Mumbai- 400066, Maharashtra, India.

3. |URL of website https://stellarinsolvency.com/public-
announcement/trul y-creative-developers-
private-limited

4. | Details of place where majority of fixed assets are |66, Rajendra Nagar Dattapada Road,
located Borivali East Mumbai,

Mumbai- 400066, Maharashtra, India.

5. |Installed capacity of main products/ services IN/A, the Corporate Debtor is engaged in|
buying, leasing, selling, developing in|
real estate activities/ works and to act as|
developers, builders, contractors and]
finances.

6. | Quantity and value of main products/ services sold [The financial statement of F.Y.-2021-
in last financial year 22 is not available, however the financial
statement of F.Y.-2020-21, reflected the
revenue from operation amounting to
INR 4,46,08,568/-.

7. | Number of employees/ workmen 14

8. | Further details including last available financial [For details, please contact at:
statements (with schedules) of two years, lists of [trulycreative.sipl@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:

9. | Eligibility for resolution applicants under section [For details, please contact at:
25(2)(h) of the Code is available at: trulycreative.sipl@gmail.com

10.| Last date for receipt of expression of interest 12/08/2023

11.|Date of issue of provisional list of prospective 22/08/2023
resolution applicants

12.|Last date for submission of objections to[27/08/2023
provisional list
13.|Process email id to submit EOI trulycreative.sipl@gmail.com

CA RAJAN GARG % E
INSOLVENCY PROFESSIONAL

IP Registration No.- IBBI/IPA-001/IP-P
2021-2022/13624 e

Mr. Rajan Garg

Resolution Professional

IBBI Regn No.: IBBI/IPA-001/1P-P02397/2021-2022/13624

For Truly Creative Developers Private Limited- Under CIRP

Date — 14/07/2023 Suite No. 05, 8th Floor, 207, Embassy Centre, Jamnalal Bajaj Marg, Nariman
Place — Mumbai Point, Mumbai- 400021, India.
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China’s June exports fall
the most in three years

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

o

Aroosa Ahmed

Mumbai
Beijing: China's exports fell
12.4 per cent in June The consumer durable industry
year-on-year, while imports witnessed a7 per cent degrowth
contracted 6.8 per cent, mhmm categories
customs data showed on between April and June due to
Thursday, in the worst showing | ot weather, inchding on-
for outbound shipments from seasonalrains.
the world’s second-largest Companies that were betting
‘economy in three years. A bigonan uptick in summer sales
Reuters poll of economists had had ramped up the prod: 0
forecasta 9.5 per cent slide in ofcoolingproducts.
exports and a 40 per cent “Thereisa correlation
decline in imports. seuress between the rise in

and uk of products such as air

" " air

nuclear threat: Russia coolers and decp freczers. April
v and May were affected by un-

Moscow: Russia will regard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrovon
Thursday. “We wil regard the very
fact that the Ukrainian armed
forces have such systemsasa
threat from the West inthe
nuclear sphere,” said Lavrov. eurers.

Jyothi wins 100 m goid
in Asian athletics meet

Banghole Jyoth Yarraji opened
India's gold

inthe

seasonal rains, especially in the
orth.

However, June sales trends
were much better as several re-

Y 4 :
NOT-50-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed
soaring temperatures and heat

“Gudnj Appliances’ covling
categories, over 25 per cent
le.“kchlMdlwerao

utive Vice-President of Godrej
Appliances, which is part of

Aumdm,gmAmSen

curities
Equity Research, overall de-
mand from consumers re-

p«cemgmwthmm‘ lles
pared to last year,” said Kamal
Nandi, Business Head and Exec-

“Seasonal products such as
fans, coolers,and ACs witnessed

cooling products overall, com-
panies to the demand
uptick for premium and mid-
level s during
dwunson“Wephnnedtoater

o demand across regions, even
from non-AC markets. We suc-
cessfullymanufactured over one
million frost self-clean air condi-

CHENNAI
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FRIDAY - JULY 14 - 2023

‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

=
Press Trust of india
Mumbai

Bombay High Court said
m‘l‘hmd-ydl:?ﬂlem‘mﬂy
amended Information Tech-
nology Rules that empower
the Centre to act against fake,
false and misleading informa-
tion on social media was “sort
of a diktat”, as it does not give

rules, as it referred to the re-
cent political developments in
h where “one

FES'
Sale of consumer durables is ex-

topickupin with
Do
and consumers can expect big
discounts due to inventory pile-
up, according to Axis Securities
Equity Research.

EQT Asia fund to invest more than $3 b in India

lloomb"g

Swedish i hou:

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
ital i have

EQT AB will deploy about
$3.4  billion in  India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the
firm ible for invest-

Asian Athletics Championships by
winning the womerfs 100m
hurdles race. Yarraji clocked 1309
'seconds to win the final race ahead
of two Japanese runners Terada
Asuka (15.13s) and Aok Masurmi
(13.265) onaran-drenched track
at the Supachalasa Stadium.

ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The  long-term,

gi
made India’s
opportunity
Mahtani.

investment
real,”  said

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s mcreasmg
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Our".ﬁl
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
passing the pre-Covid
levels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened  its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent

growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

n June, IndiGo flew
78.93 lakh passengers,

MARKET SHARE OF Al

Air India maintained its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month,

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The  passenger  load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were reuelved in  June,

in the market,
SpiceJet in terms of market
share, carrying 6€.18 lakh
passengers and garnering a
market share of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ately 028 complamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per centin four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and dlgnal
infrastructure  in
country.

2020.

partyis moving to the other”.
The bench also questioned
why under the amended rules
the government has taken the
“Joco pamnm’ uegulanon or

leading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government busi-
ness. not do it for

kg s e sy

then,” the court questioned.

MISUSE OF INTERNET

It added that the Internet was

afertile ground for misuse and

said messages are received

everyday, warning people not

to use certain apps or not to
known links.

ive lu\honxy) unlyf-x content
pertaining  to  government
business and not for every in-
formation or content posted
onsocial media.

The court was hearing a
bunch of petitions challenging
the amended IT rules. Stand-
up comedian Kunal Kamra, the
Editors Guild of India, lnd the
Association  of Indian

the High Court against the

penany

“I find it remarkable that
the effect of the rules kicks in
without any show-cause no-
tice Or opportunity to justify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.

Onalighter vein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens
security cover. This [amended

of the

rules, and termed them asar- IT rules] is remaving your Ka-
The firm leaned on its | bitrary, l and  vach cover)...that
historical ties with Singa- | thatit: wouldhave achillingef-  iswhatishappening.”
pore’s Temasek Holdingsto | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
tablish O2 Power, a renew- Thebench, while hearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed- todigital medu and social-me-
Marcus Wallenberx, pm itors Guild of India, what  dia di and does
famil i g busi-
the largest sharcholders in | nessunderthe rules. “Does such a fau—dxdnng
EQT, served as a board “Take for le the  unit, as prescribed to be setup
member at the Singapore | present political climate in  under the amended Rules, ex-
state investor for 12 years | Maharashtra...one party mov- istfor the print media>
ing to the other...is that gov- “If it has not been done for

through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

“What is true...what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned bledla Group.

According to two people
in the know, the DGCA
asked for updates and clan
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
vthers,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

e
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

™
K

With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In ~contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spcndmg close to three

hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having2 billion monthly act-
ive users, an initial boost

could come from this
cohort.
‘THREAT TO TWITTER

But as the addition:
number is slowing | d

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution prcfes»

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust19.

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a
wurkfoue 0f 7,000.

the print media until now, how
can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful’: Court

—
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on 'l‘hursdav up»
holding a legal challen
brought by 13 Briish traqe
unions.

The regulations, intro-
duced by the government last
year during an ongoing wave
of disputes over pay and con-
ditions, made it easier for
businesses to use temporary

high-
hghted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 34,183 crore in

staff du

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, Shail Ajme!
has set the deadline for bxd

Twitter sues
four Texas
entities for
data scraping

=
Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-
plaining why the Elon Musk-
owned social network had re-
cently placed daily limits on
Y
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Threads could be strugglin, Aacdﬁl»ed\

1o reach the user ba: 2 g; rv sﬂnon,lr“epom!d that the
i platform, mr, volume of -up

which has a user baxelqﬁﬁo requests from the four de-

million. fendants’ IP addresses far ex-

With  Twitter zv’fs ceeded what any single per-

already entrenched “ 4rfd d d, i

many using the platform to

reach a larger audience, it

may be some tifne before the

users of Twitter shift their .= ly ct

allegiance to the Threads of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beljing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world’s seconc-largest
economy in three years. A
Reuters poll of economists had
forecast a 9.5 per cent shde in
exports and a 40 per cent
decline in imports. seuress

Sale of cooling products declinesin
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

Comp-nmtlﬂmb«ung
bigon an uptick in summer sales
had the production
of cooling| cts.

“There is a strong correlation
between the rise in temperature
and n.leofpmdummdlumr

nuclear threat: Russia
-—

Moscow: Russia will regard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Miruster Serge: Lavrovon
Thursday. “We willregard the very
fact that the Ukrainan armed
forces have such systems asa
threat from the West inthe
nuclear sphere,” said Lavrov. reuees.

Jyothi wins 100 m gold
in Asian athletics meet

m\m-nddecpﬁm.&ml
and May were affected by un-
seasonal rains, especially in the
N

jorth.
However, June sales trends
were much better as several re-

EQT Asia fund to invest more than $3bin India

uo.mm.

Swedish investment house
EQT AB will deploy about
$34 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahmn, a partner at the

hurdles race. Yarraji clocked 1309
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s) and Aok Masurmi
(13.265) on arain-drenchedtrack
at the Supachalasai Stadium. ,m

ible for invest-
mcnts in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

i N,
NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed utive Vice-President of Godrej
soaring temperatures and heat  Appliances, which is part of
‘waves. Godrej & Boyce.

“Godrej Appliances’ cooling Accurding to Axis Securities
megormgrewoverzSpercem Equity Rescarch, overall de-
inQl. Weck mand from re-
percmmwnhml\(‘uktmm mained tepid duringthe quarter.
pared to last year,” said Kamal “Seasonal products such as
Nandi, Business Headand Exec-  fans, coolers,and ACs witnessed

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
ansl private equity finan-
services deals in India.

The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

leuun
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-

ssing the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gers in Jun, a 18.8 per cent
increase, mmpnrcd to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

IndiGo’s market
share saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-
ary.

In June, IndiGo
78.93 lakh passengers.

May 2.

flew

MARKET SHARE OF Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were rewivzd in June,

in the market, P
SpiceJet in terms of market
share, carrying 6.18 Iakh

Air India d its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

and
market share of 4.9 per
cent.
SpiceJet, facing opera-
tional challenges due to fin-

ately 0.28 r:omplmnls per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per centin four
major airports across the
country.

BENGALURU
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

L
Press Trust of india
‘Mumbai
tioners this to | The High Court said
demand surge,” said Satish NS, | on Thursday that the recently-
President of Haier India. amended Information Tech-
“The premium segments Rules that empower
across categories continue to the Centre to act against fake,
witnessgrowth,”added Nandi. false and misleading informa-
There was also an uptick in | tion on social media was “sort
demand for products in specific ofldilmt" as it does not give
Iocations across the country. vtojustifyorde-  leading and fake content, the
“We witnessed patchy summer [mdwn(enn Union government says we
due to the El Nino effect; in A division bench of Justices  need to do this [take action
phcesaffectedbyheatwaves,we | Gautam Patel and Neela  against fake content] only for
quickly leveraged the localised | Gokhale sought to know what  content on government busi-
thankstoourwidedis- | constitutes a government  ness. Why not do it for every
tributionand retail reach,”saida | business under the amended  miskeading and fake content
P rules, as it referred to the re-  then,” the court questioned
cooling products overall, com- cent polmul drvelopmtms in
panies pointed to the demand “one  MISUSE OF INTERNET
ick for jum and mid-  Saleof consumer durables is ex- pnrtywnxwmgtndtmr" ludde\ldumxlnnemlm
level premium s during peadwpﬂnpmmgmwnh The bench also afertile ground for
the season. “We planned to cater start of the festive season, | why under the amended rules  said meuga are received
to demand across regions, even m\dcotulmmmexpeahg the government has taken the  everyday, warning people not
from non-AC markets. We suc-  discounts due to inventory pile- | ‘loco pnmms‘ uegnlauon or  to use certain apps or not to
manufactured overone  up, according to Axis Securities open anyunk: inks.
‘million frost self<leanaircondi-  Equity Research. mmdumty)m!yforcummr “I find it remarkable that

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
country.

The firm leaned on its
historical ties with Singa-
pore’s Temasek Holdings to
enter a partnership to es-
tablish O2 Power, a renew-
able platform in India, in
2020.

Marcus Wallenbe:g, pnn

pertaining  to W
business and not for every in-
formation or content posted
onsocial

The court was hearing a
bunch of petitions challenging
the amended IT rules. Stand-

up comedian Kunal Kamra, the
Ed:wn Guild of India, and the
Association  of  Indian
Magazines filed petitions in

the effect of the rules kicks in
without anv show-cause no-
tice or opportunity to justify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.

Onalighter vein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is

to provide citizens

of the
the largest shareholders i in

EQT, served as a board
member at the Singapore
state investor for 12 years
through 2020.

centers, and
logistics, and edumnon and
healthcare, according to

Piyush Singhvi, a managing
director. So far, the firm has

ture is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

the High Court against the security cover. This [amended

mks,andtermedﬂwmuxr IT rules] is removing your Ka-

bitrary, jonal and ive cowver)...that

thatit would have a chillingef-  iswhat lshappcmng

fect on the fundamental rights

of citizens. PRINT VS DIGITAL MEDIA
Thebench, while hearingar-  The court also questioned if

gumentsbeingmadebyadvoc-  the amended Rules are limited

ate Shadan Farasat for the Ed-  to d:gml media and social-me-

itors Guild of India, asked what wrmedams nnd doex

i [1 busi-

nessunder the rules. “Does such a ﬁm-checkmg
“Take for example the unit,as prescribed tobe setup

present political climate in  under the amended Rules, ex-

Maharashtra...one party mov-  istfor the print media?

ing to the other..is that gov- “If it has not been done for

emnment business>” Justice
Patel asked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two p:ople
in the know, the DGCA h:
asked for updates and ulan
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

cM
K

‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and

m, took 10 and 2.5
to cross the million-
ChatGPT,

Insta;
mont
user mark.

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very las
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023,

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
‘having 2 billion monthly act-
ive users, an initial boost

could come from this
cohort.
THREAT TO TWITTER

But as the additional user
number is slowing down,
Threads could be struj
to reach the user base of its
rival  platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
‘may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s rcsolutwn prrofes-

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in

the bidding.
In line with the process, a
newspaper  advertisement

was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust19.

The advertisement also
mentioned that Go First cur-

the print ‘media until now, how
can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful': Court

—
Reuters
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British trade
unions.

rently employs 4,200 indi- The regulations, intro-

viduals, although the air- | duced by the government last

line’s submission to the | year during an ongoing wave

National Company Law | of disputes over pay and con-

Tribunal (NCLT) stated a | ditions, made it easier for

wurkfvn:e of 7,000. businesses to use temporary
The high- | staff duri

lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, Ajme
has set the deadline for Ind

Twitter sues
four Texas
entities for
data scraping

3. URLof webste

4| ot of e s mafory o

Reuters.
New York

B mmumm WA, te Corporate Dettor | ngaged in buyirg.
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Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-
phmmg why the Elon Musk-
hadre- ||

_vlhlch
m f‘-?UZ’Z?'T’S'o‘

It said the lawsuit was filed
on July 6 in the District Court

of Dallas Countyin Texas.
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China’s June exports fall
the most in three years

Baijing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

e
Aroosa Ahmed

Mumbai

‘The consumer durable industry
witnessed a 7 per cent degrowth
inthe cooling product categories
between April and June due to

erratic weather, including nn-
seasonal rains.

the world’s seconc-largest

economy in three years. A 1 Commpanicy (hzmbmmg

Reuters poll of had

forecast a 5.5 per cent side in ?m'mm‘m'm’ pr e

exports and a 4.0 per cent “There s a strong correlation

decline inimports. seurers between the rise in temperature
and nle of products such as au

erad P
nuclear threat: Russia coolers and decp freezers.
— and May were affected by un-

Moscow: Rus:ia will regard
Western F-16 fighter jets sent to
Ukraine as a nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrovon
Thursday. “We wil regard the very
fact that the Ukrainanarmed
forces have such systems asa
threat from the West in the
nuclear sphere;” said Lavrov. seuress

Jyothi wins 100 m gold
in Asian athletics meet

Banghole Jyothi Yarraj opened

However, June sales trends
‘were much better as several re-

) \
NDT $O-COOL TREND. Companies betting blg on an uptick
in summer sales had ramped up production of cooling products

gions across India wnmessed
mnng temperatures and

"Gudrej Appliances’ cooling

utive Vice-President of Godrej
Appliances, which is part of
Godrej & Boyce.

According to Axis Securities
Equity Research, overall de-
mand from consumers re-
mainedtepid duringthe quarter.

“Seasonal products such as

fans, coolers,and ACs witnessed

cooling products overall, com-
panies pointed to the demand
uptick for premium and mid-
level premium products during
the season. “We planned to cater
to demand across regions, even
from non-AC markets. We suc-

cessfully manufactu
million frost self-clean air condi-

COIMBATORE

businesslinc.
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

—
Press Trust of india
Mumbai

Bombay High Court said
on ﬂnmdaydm the recently-
mlo:ydcd Information Tech-
nology Rules that
the Centre to act ag-mpmmmﬁk:,
false and informa-
tion on social media was “sort
of a diktat”, as it does not give
an opportunity to justifv or de-
fend content.

A division bench of Justices
Gautam Patel and Neela
Gokhale sought to know what
constitutes a  government
business under the amended
rules, as it referred to the re-
cent political developments in
where “one

FEST
Sale of consumer durables is ex-
pected to pick up in August with
the start of the festiw scason,
and consumers can expect big
discounts due to inventory pile-
up, according to Axis Securities
Equity Research.

EQT Asia fund to invest more than $3 b in India

structural growth of the In-

lloomborg dian economy backed by
the government’s invest-
ments in physical and di-

Swedish house  gital have

EQT AB will deploy about  made India’s investment

$3.4  billion in" India opportunity real” said

through its Asia private Mahtani.

equity arm as it steps up

deal making in the country.  MAJOR INVESTMENT

BPEA-EQT plans to com-  The planned investment

mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the

inthe
Asan Athietics Champronships by
winning the womer's 100m
hurdies race. Yarraji clocked 13.09
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s) and Aoki Masurmi
(1326s) onarain-drenched track
at the Supachalasas Stadium. ,m

firm responsible for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, intv India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s mcreasmg
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

-7n

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel sur: gesin June

Our Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
passing the pre-Covid
levels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis pomtx in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month,

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months,

The passenger load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were reueived in June,

in the market, P
SpiceJet in terms of market
share, carrying 6.18 lakh

Air India d its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

p gers an a
market share of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ately 0. 28 complam(s per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the

country.

2020.

partyismoving to the other”.
The bench also joned

leading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government
ness. whynotdnnformry
miskading and fake content
then,” the court questioned.

MISUSE OF INTERNET
h ndded that dx Internet was

why under the amended rules
the government has taken the
‘Joco parenm’ \regulauon or

d for
mdwsarcmwcd

everyday, warning people not
o use certain apps or not to
links.

ive tudwmy) unlyfof content
pertaining  to government
business and not for every in-
formation or content posted
onsocial nedia.

The court was hearing a
bunch of petitions challenging
the amended IT rules. Stand-

up comedian Kunal Kamra, the
Ednuxs Guild of India, and the
Association  of  Indian
Magazines filed petitions in
the High Court against the

openanyunky
“I find it remarkable that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity tojustify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.
Onalightervein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens
security cover. This [amended

Marcus
of the Wallent

through 2020.

rules, and mmwd them as ar- IT nlks] is removing your Ka-
The firm leaned on its | bitrary, and ive cover)...that
historical ties with Singa- dmuwwldhaveachnllmgef- mw!unsthpcmng,
pore’s Temasek Holdings to | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
tablish O2 Power, a renew- The bench, while hearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rulesare limited
ate Shadan Farasat for the Ed-  to digital media and social-me-
llent % itors Guild of India, asked w dia i i and does
family, i g busi-  notextend to the print media.
the largest shuchuldcrs in | nessunderthe rules. “Does such a fact-checking
EQT, served as a board “Take for example the unit,as prescribed tobe setup
member at the Singapore | present political climate in  under the amended Rules, ex-
state investor for 12 years | Maharashtra...one party mov- istfor the print media?
ing to the other...is that gov- “If it has not been done for
Infrastructure is becom- | emnment business® Justice the print media until now, how

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

Patelasked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goa and Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

—
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
Butin the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

™
K

‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast,  Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

‘This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost

could come from this
cohort.
‘THREAT TO TWITTER

But as the additional user
number is slowing down,
Threads could be struggling
o reach the user base of its
rival platform, Twitter,
which has a user base of 560
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
‘may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolumm profes»

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19,

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a
workforce of 7,000.

The advertisement high-
lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 34,183 crore in
FY22.

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UKrulesallowing
agency workers

to cover strikes
‘unlawful’: Court

—
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challe
brought by 13 British mde
unions.

The regulations, intro-
duced by the government last
year during an ongoing wave
of disputes over pay and con-
ditions, made it easier for
businesses to use temporary
staff during industrial action.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which

say could worsen indus-
trial dlspuu.-s and endanger
public safety.

sional, Sh: Ajme
has set the deadline for bld

Twitter sues
four Texas
entities for
data scraping

Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-
plaining why the

INVITATION FOR £X
TRULY CREATIVE DE:

I REAL ESTATE A

E£SSION OF INTEREST
ELOPERS PRIVATE LIMITED
PERATING IN SELLING AND DEVE

TIVITIES AT MUMBAI

(Under Roglabon SEA() of i inschercy and Bankrupicy Booro

LOPING

(% Process for ﬁw % st)

T
it PAN CN/LLP No. | GIN UTDIO0MH86PTC096241
PAN: MBCT0072F
2 Aodrese of e
Muvba, Mumoa- 400066, Maharashea, Inds
3 URLofwebsite miips i sedannsohency compubic-arnouncement
| ﬂvaWnM
4 N of
s asset e o mmmmmu ms.
s 4, te Corpor n ouyng
serves Gevelookng n real s ackhes:
Works ang 10 8¢t 28,
e

Services S0l n last frencial year

pou/4 7.0 E¥4ip 00
servers. Resouton Prcfessona
It said the lawsuit was filed 1881 Regn Mo - IBBLIPA.0011P.PO23072021-2020/1 3604
on July 6 in the District Court | |pae 14072025 w”mmwrmm ey o,
of Dallas County in Texas. Pace: Wumba darvnalal Baia Marg Nariran Pory, Mumds- t Inia
.o cBx



-+

10- bl - news

QUICKLY.

China’s June exports fall
the most in three years

Beijing: China’s exports fell
12.4 per cent in June

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

year-on-year, while imports i
contracted 68 per cent, ;"'d':’”d,? 7 per cent degrowth
customs data showed on between April and June due to
Thursday, in the worst showing . including un-
for outbound shipments from raints. '
the world’s second-largest Compamn that were betting
economy in three years. A bigonan in mmmernlﬂ
Reuters poll of economistshad | pay d up the o
forecast a 9.5 per cent shde in of ool oy F
exports and a 4.0 per cent Mﬂi; ™ - coenclation
decline inimports. seureas bet then’xing

and sale of products such as air

" i

nuclear threat: Russia coolers and decp freezers.
— and May were affected by un-

Moscow: Russia will regard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minuster Sergei Lavrov on
Thursday. “We willregard the very
fact that the Ukrainanarmed
forces have such systems asa
threat from the West inthe
nuclear sphere,” said Lavrov. seuress

Jyothiwins 100 m gold
in Asian athletics meet

However, June sales trends
were much better as several re-

1 S
NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India wnne-ed

mnngrzmpnmnm
"Godn] Appliances’ cooling
categories grew over 25 per cent
in Q1. Weclosed Q1 with over 80
vthin AC sales com-

paxedtu Iast year,” said Kamal
Nandi, Business Head and Exec-

“Seasonal pn?\ns such as
fans, coolers, and ACs witnessed

DELHI

businesslinc.
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

—
Press Trust of India
Mumbai

leading and fake content, the

Union government says we
need to do this [take action
against fake content] only for
content on government busi-
ness. Why not do it for every
and fake content
then,” the court questioned.

MISUSE OF INTERNET
l! added that zhe Internet m

tioners this summer owing to | The High Court said
demand ” said Satish NS, | on Thursday that the recently-
President of Haier India. amended Information Tech-
“The premium segments | nology Rules that empower
across categories continue to | the Centre to act against fake,
witnessgrowth,”added Nandi false and misleading i
There was also an uptick in | tion on social media was “sort
demand for products in specific | of a diktat”, as it does not give
jons across the country. ?wnumwwmﬁmde—
“We witnessed summer | fendcontent.
due w the El Nino effect; in division bench of Justices
plhaces; byheat waves,we Gaunm Patel and Neela
uickly leveraged the localised | Gokhale sought to know what
}emanl,thnhmmwideh constitutes a government
tributionand retail reach,”saida | business under the amended
g ke rules, as it referred to the re-
cooli overall, com- cent political developments in
panies pointed to the demand P N where “one
uptick for premium and mid-  Saleof consumer durables is ex- p%smdr:od\ed\er".
level premium products during ed to pick up in August with bench joned
the season. “We planned to cater é’fm of the festive season, | why under the amended rules
to demand across regions, even  and consumers can expect big | the government has taken the
from non-AC markets. We suc-  discounts due to inventory pile- | ‘Joco parentis’ (regulation or
manufacturedoverone  up, according to Axis Securities | supervision by an administrat-
‘million frost self-cleanaircondi-  Equity Research. ive authority) only for content

EQT Asia fund to 1nvest more than $3bin India

m

Swedish investment house
EQT AB will deploy about
$3.4 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mah(am, a partner at the

ble for invest-

Three of the five early
deals from that fund were
Baring
Private Equity Asia last

Banghoke Jyothi Yarayi opened
inthe rm
Asan Athletics Championshipsby | ments in India.
winning the womer's 100m
hurdies race. Yarraji clocked 1309
secondstowinthefinalraceahead | made in India, he added.
of two Japanese runners Terada EQT  acquired
Asuka (13.13s) and Aok Masurmi
(13265) on a ran-drenched track year to add scale in the re-
atthe Supachalasal Stadium. ,m gion. “The

long-term,

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,” said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, intv India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mort, financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

ouvlaun
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-

ssing the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGou’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-
ary.

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al
Air India maintained its po-

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
pass:ngen.

Akasa Air, a new entrant
in the market, surpassed
SpiceJet in terms of market
share, carrymg 6.18 Iakh

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

market shme of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS
In terms of customer com-
plaints, 344 complaints
were received in  June,
translating to approxim-
ately 0.28 complaints per
10,000 passengers carried.
Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
coun

The firm leaned on its
historical ties with Singa-
pore’s Temasek Holdings to
enter a partnership to es-
tablish O2 Power, a renew-
able platform in India, in
2020.

Marcus Wallenberg, pan

pertaining to  government
business and not for every in-
formation or content posted
onsocial media.

The court was hearing a

md muugu are merved
everyday, warning people not
to use certain apps or not to
open anyunknown links.

“ find it remarkable that
the effect of the rules kicks in
without any show-cause no-
ticeor ity to justify or
defend the content. This itself
removes the safe harbour

of the famil
the largest shareholders in
EQT, served as a board
member at the Singapore
state investor for 12 years
through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

bunch of petitions challenging  provided. Itis sort of a diktat,”
the amended IT rules. Stand-  said the court.
up comedian Kunal Kamra, the Onalighter vein, Justice Pa-
Editors Guild of India, and the el said: “The government has
Association of Indian  amobile app Kavach, which is
Magazines filed petitions in to provide citizens
the High Court the  security cover. This [amended
rules, and termed them asar- 1T rules] is removing your Ka-
bitrary, i | and  vach (p cover)...that
thatit wouldh:vea chillingef-  iswhatishappening.”
fect on the fundamental rights
ofcitizens. PRINT VS DIGITAL MEDIA
Thebench, while hearingar-  The court also questioned if
gumentsbeingmade byadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to digital media and social-me-
itors Guild of India, asked what mtmxdnms and does
B s1-
nessunder the rules. “Does such a faa-chm:hng
“Take for example the unit,as prescribed tobe setup
present political climate in  under the amended Rules, ex-
Maharashtra...one party mov-  istfor the print media?
ing to the other...is that gov- “If it has not been done for
ernment  business”” Justice  the print media until now, how

Patelasked.

“What is true..what is fal-
se..these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two penple
in the know, the DGCA ha:
asked for updates and clan
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goa and Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Tho the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started

ith a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads s the fastest
social-media platform to
cross one million users.

™
K

‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and

Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With

Int m having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

WHAT NEXT?

The social-media user bhase
is currently very la
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthlyact-
ive users, an initial boost
could come from this
cohort.

‘THREAT TO TWITTER
But as the additional user
number is slowing down,
‘Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of 60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
hidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profcs-

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding

In line with the process, a
newspaper  advertisement
was _published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19.

The advertisement also
mentioned that Go First cur-

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful’: Court

—
Reuters
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British trade

unions.
rently employs 4,200 indi- The regulations, intro-
viduals, although the air- | duced by the government last
line’s submission to the | year during an ongoing wave
National Company Law | of disputes over pay and con-
Tribunal (NCLT) stated a | ditions, made it easier for
wurkfurce 0f 7,000. businesses to use temporary
high- | staff during industrial

hghted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, il
has set the deadline {or bld

Tivitter sues
four Texas
entities for
data scraping

—
Reuters.
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-
plaining why the Elon Musk-
owned social netw re-
cently placed daj i
the m

<
al
TV station, repo)‘ md@

o PN S N
Cod SR
S22 1627

nzve s
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beijing: China's exports fell
12.4 per cent in June

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

year-on-year, while imports
contracted 6.8 per cent, mh:;rml W
customs data showed on between April and June due to
Thursday, in the worst showing ic weather, incinding -
for outbound shipments from sonalrains. ’
the world’s second-largest C jes that were betting
economy in three years. A bigonan in summer sales
Reuters poll of economists had had d up the =t
forecast a 9.5 per cent shde in ofcooling) ey F
:xp:ms anda 40 per cent isa strong correlation
ecline in imports. eurers b therisein

and sale of products such as air
Ukraine’s F-16 ig air
nuclear threat: Russia coolers and deep freezers. April
— and May were affected by un-

Moscow: Rus<ia will regard
Western F-16 fighter jets sentto
Ukraine as a nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrovon
Thursday. “We willregard the very
fact that the Ukrainan armed
forces have such systems asa
threat from the West inthe
nuclear sphere;” said Lavrov. euress

Jyothi wins 100 m gold
in Asian athletics meet

*},mh\«amopmd

However, June sales trends
were much better as several re-

EQT Asia fund to invest more than $3b in India

Iloonbcrg

Swedish investment house
EQT AB will deploy about
$34 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the

ible for invest-

Three of the five early
deals from that fund were
made in India, he added.

inthe firm
Asian, Axhleocs Championshipsby | ments in India.
winning the womer's 100m
hurdles race. Yarraji clocked 1309
seconds to win the final race ahead
of two Japanese runners Terada EQT  acquired

Asuka (13.13s)and Aokl Masurmi
(13265) on a rain-drenched track
at the Supachalasal Stadium. ,m

Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

1 2 -
NOT-S0-COOL TREND. Companies betting b.g onan uptick
in summer sales had ramped up production of cooling products

gions across India wlmcmd
mnng temperatures and heat
"Gudx:] Appliances’ couling
m 25 per cent

le Wecl Qlwnhovrrl!()

AC salescom-
pand to last year,” said Kamal
Nandi, Business Head and Exec-

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, intv India with two
carlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

“Seasonal products such as
ﬁns.mlen,andACswnm:sed

£
{
;g |
[ 51
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Jimmy Mahtani
investments with its in-
vestors, said Mahtani. Last
month, the buynm firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Our qu-n
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
assing the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gers in June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

IndiGo’s market

May 2.
share  saw  consistent

owth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Air, a new entrant
in the market, surpassed
SpiceJet in terms of market
share, carrymg 6.18 lakh

Air India d its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

market slmle of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS
In terms of customer com-
plaints, 344 complaints
were received in June,
translating to approxim-
ately 0.28 complaints per
10,000 passengers carried.
Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.
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IT Rules against fake news
sort of diktat, does not give
achance to defend content’

leading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government busi-
Dess. Whynoldonfmevery
and fake content
then,” the court questioned.

MISUSE OF INTERNET
Itadded that d)e Internet b
afertileg

said mcamgcs are rea'lvcd

everyday, warning people not
to us: cemm apps nr not to
i

—-—
Press Trust of India
Mumbai
lacklustredemand. Washingma-  tioners this summer owing to | The High Court said
chines, and lighting (B2C) wit-  demand surge,” said Satish NS, on Thursday that the recently-
demand environ-  President of Haier India. amended Information Tech-
ment,” states the quarter “The i Rules that empower
across categories continue to | the Centre to act against fake,
“June saw an uptick in AC  witnessgrowth,”added Nandi. false and misleading informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same period demand for products in specific | of a diktat”, as it does not give
last year. Last year was an anom- jons across the country. | anopportunitytojustifyor de-
aly, where the economy gradu-  “We witnessed summer | fendcontent.
ally retuned to normalcy,” said  due to the El Nino effect; in A division bench of Justices
Fumiyasu Pujimori, Managing  placesaffectedbyheatwaves,we | Gautam Patel and Neela
Director, Panasonic ng  quickly leveraged the Gokhale sought to know what
India of Panasonic Life Solu- , thanks to ourwide dis- | constitutes a government
tions India. tributionand retailreach,”saida | business under the amended
Vhile th -growth for P rules, as it referred to the re-
cooling products uvtmll com- cent politial drvelqymenu in
panies pointed to the demand ~ FEST where
uptick for premium and mid-  Sale of consumer durablesis ex- pﬂymmngmﬂtmhgr
level premium products during pcaedwpuupmmgustwﬂl The bench also q
theseason. “Weplannedtocater  the start of the festive season, whvundcnhe amended mles
to demand across regions, even  and consumers can expect big d\e;ovrmmmhsmkmd\e
from non-AC markets. We suc-  discounts due to inventory pile- | ‘loco pamms (regulation or
c manufactured overone  up, according to Axis Securities jon by an
‘million frost self-cleanaircondi-  Equity Research. ive wdumly) only for content
pertaining  to  government

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
country.

The firm leaned on its
historical ties with Singa-
pore’s Temasek Holdings to
enter a partnership to es-
tablish O2 Power, a renew-
able platform in India, in
2020.

business and not for every in-
formation or content posted
onsocial media.

petitions challenging
the amended IT rules. Stand-
up comedian Kunal Kamra, the
Editors Guild of India, and the
Association  of  Indian
Magazines filed petitions in
the High Court against the
rules, and u-mxd them u ar-

ope

"l ﬁnd it mmrkzblr: that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity tojustify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.

Onalighter vein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens
security cover. This [amended
IT mkl] is removing your Ka-

bitrary, jonal and
that it would have a chilling ef-
fect on the fundamental rights
ofcitizens.

The bench, while hearing ar-
guments being made by advoc-
ate Shadan Farasat for the Ed-
ltorsGmld of India, asked what

cover)...that
iswhatis happening.”

PRINT VS DIGITAL MEDIA
The court alsv questioned if
the amended Rules are limited
to digital media and social-me-
dia mmnnednnes and does

Marcus Wallenberg, pan
of the fami
the largest shareholders i in
EQT, served as a board
member at the Singapore
state investor for 12 years
through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

busi-
nessunder the rules.

“Take for example the
present political climate in
Maharashtra...one party mov-
ing to the other..is that gov-
emnment business>” Justice
Patelasked.

“What is true..what is fal-
se..these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the
asked for updates and clan-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft pnrked in
Goa and Hyderaba

“It sought chriﬁutinns
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

—
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media  platform to
cross one million users.

™M
K

‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

(a3

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 yearsago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
‘having 2 billion monthly act-
ive users, an initial boost

could come from this
cohort.
THREAT TO TWITTER

But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of 560
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP Ind CEO of
GoFirst did not respond to
businesslinc’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of m!zrened
parties to be declared on Au-
gust 19.

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a
workforce of 7,000.

The advertisement high-
lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 34,183 crore in

22.

not media.

“Does such a ftct-dm.hng
unit, as prescribed to be setup
under the amended Rules, ex-
istfor the print media?

“If it has not been done for
the print media until now, how
can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘anlawful’; Court

—
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British trade
unions.

The regulations, intro-
duced by the government last
year during an or wave
of disputes over pay and con-
ditions, made it easier for
businesses to use temporary
staff during industrial action.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, Ajme
has set the deadline for bld

Twitter sues
four Texas
entities for
data scraping

—
Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-
phml:g why the Elon Musk-
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1t said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beljing: China's exports fell
12.4 per cent in June

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

year-on-year, while imports
contracted 6.8 per cent, ::;:-dl a7per cent degrowth
customs data showed on April and June due to
Thursday, in the worst showing ratic weather, inciding an
for outbound shipments from seasonalraing, "
the world’s second-largest Companin that were betting
economy in three years. A bigonan propsabagrnd
Reuters poll of economistshad | pag the jon
forecast a 9.5 per cent shde in ufm‘mhnge.‘ by producti
exports and a 40 per cent “Thereisa correlat
decline in imports. seuress b ‘h"; °m“5 latior
and nl: of products such as m
¥
nuclear threat: Russia coolers and decp freczers. Apnl
= and May were affected by un-

Moscow: Russia will regard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrovon
Thursday. “We willregard the very
fact that the Ukrainan armed
forces have such systems asa
threat from the West inthe
nuclear sphere,” said Lavrov. seuress.

Banghole Jyoth: Yaraji opened
Inda's gold medal account inthe
Asian Athletics Championships by
winning the womer's 100m
hurdles race. Yarraji clocked 13.09
seconds to win the final race ahead

oftwo runners Terada
Asuka (13.13s)and Aok Masumi
(13.265) ona ran-drenched track
atthe Supachalasal Stadium. m

mmul rains, especially in the

H('WEWI, June sales trends
were much better as several re-

| 558 N
NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed

mmgm«aummlhst Appliances, which is part of
Godrej & Boyce. B
j Appliances’ couling According to Axis Securities
memgrwmliyam Equity Rescarch, overall de-
inQl. mand from re-
hin AC sales com- ired temid duri
pamdn-lmm"mdlhmal “Seasonal products such as
Nandi, Business Headand Exec-  fans, coolers, and ACs witnessed

—
Press Trust of india

HYCERABAD

businesslinc.
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

Mumbai
lacklustredemand. Washingma-  tioners this summer owing to | The High Court said
chines, and lighting (B2C) wit- surge,” said Satish NS, | on Thursday that the recently-
nessed demand environ-  President of Haier India. I on
ment,” states the quarter “The premium Rules that empower
across jes continue to du(:enmmmngun.«ﬁ:
“June saw an uptick in AC  witnessgrowth,”addedNandi. | false and misleading informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same period  demand for products in specific | of a diktat”, as it does not give
last year. Last year was an anom- across the country. ?pmmmwmpm‘fyorde- leading and fake content, the
aly, where the economy gradu-  “We patchy summer | fend content. Union government says we
ally returned to normalcy,” said ~ due t the El Nino effect; in A division bench of Justices  need to do this [take action
Fumiyasu Fujimori, Managing  placesaffectedbyheatwawes,we | Gautam Patel and Neela  against fake content] on for
Director, Panasonic Mnrkmng quickly leveraged the localised | Gokhale sought to know what  content on
India of Panasonic Life Solu-  demand, thanksto ourwidedis- | constitutes a government  ness. whynmdnltf«mry
tions India. tributionand retail reach,”saida | business under the amended and fake content
While th d for pok rules, as it referred to the re-  then,” the court questioned.
cooling products overall, com- cent political developments in
panies pointed to the demand ~ F where “one  MISUSE OF INTERNET
qxdﬁwpmnmmmdmd ! durables i other”. ltadnleddmdxlmrm«m
level premium products during  pected to pick up in August with lebemhnlm joned for and
the season. “Weplannedtocater  the start of the festive season, | why under the amended ruks  said ws are received
to demand across regions, even  and consumers can expect big the government has taken the  everyday, warning people not
from non-AC markets. We suc-  discounts due to inventory pile- | ‘loco parentis’ (regulation or  to use certain apps or not to
cessfullymanufactured overone  p, according to Axis Securities | supervision by an administrat- openany unknown links.
million frost self-cleanaircondi-  Equity Research. mmdwmy)mlyfm content “I find it remarkable that
pertaining ermmm the effect of the rules kicks in
business and not for every in-  without any show-cause no-
formation or content posted  tice or opportunity tojustify or

EQT Asia fund to invest more than $3bin India

umnm;

Swedish investment house
EQT AB will deploy about
$34 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the
firm responsible for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion.  “The long-term,

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buynut firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

m- Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
rnssing the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-
a

May 2.

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OI? Al
Air India d its po-

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new enmm

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were recexved in June,

in the market,

SpiceJet in terms of l;\lﬂ(!!
share, carrying 6.18 lakh

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

P ngers and a
market share of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ately 0.28 complamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per centin four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS
Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthure, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

through its
infrastructure  in

country.

tablish O2 Power, a

2020.

onsocial media.
The court was hearing

defend the content. This itself
removes the safe harbour

through 2020.

bunch of petitions. chnllengmg provided. It is sort of a diktat,”
the amended IT rules. Stand-  said the court.
committed $750 million | upcomedian Kunal Kamra, the Onalighter vein, Justice Pa-
lobal infra- Eduun Guild of India, and the  tel said: “The government has
structure funds across re- | Association  of  Indian  amobile app Kavach, which is
newable energy and digital | Magazines filed petitions in  supposed to ide citizens
the | the High Court against the security cover. This [amended
rules, and mmed themasar- IT mles] is removing your Ka-
The firm leaned on its | bitrary, jonal and ive cover)...that
historical ties with Singa- dnntwwldhlvucl’n]lmgef— nwhamhappemng,
pore’s Temasek Holdingsto | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
a renew- Thebench, whilehearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to d»glta! ‘media and social-me-
Marcus Wallenberg, part | itorsGuild of India, asked what nnedxanes and doe:
of the Wall family, i g busi- ‘media.
the largest shareholders in | nessunder the rules. “Does such a &mdwchng
EQT, served as a board “Take for example the  unit,as prescribed tobe setup
member at the Singapore | present political climate in  under the amended Rules, ex-
state investor for 12 years | Maharashtra...one party mov- istfor the print media?
ing to the other...is that gov- “If it has not been done for
Infrastructure is becom- | ernment business® Justice  the print media until now, how
Patel asked. can it be done for the digital

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

“What is true...what is fal-
se..these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

—
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
bl g platform. It started
a bang, hitting 60 mil-
hon users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

cM™
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‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

number is slowing down,
Threads could be struggling
to reach the user base of its
rival  platform, Twitter,
which has a user base of 560
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
‘may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes-

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-

19.
gu;tm advertisement also
mentioned that Go First cur-

media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

—
Reuters.
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British trade
unions.

rently employs 4,200 indi- The regulations, intro-

viduals, although the air- | duced by the government last

line’s submission to the | year during an ongoing wave

National Company Law | of disputes over pay and con-

Tribunal (NCLT) stated a | ditions, made it easier for

workforce of 7,000. businesses to use temporary
The adverti high- | staffduri

lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, ! Ajmera,
has set the deadline for bid

Twvitter sues
four Texas
entities for
data scraping

—
Reuters.
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
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severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beijing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world’s seconc-largest
economy in three years. A
Reuters poll of economists had
forecasta 9.5 per cent shde in
exports and a 4.0 per cent
decline inimports. seuress

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

‘The consumer durable industry
witnessed a7 per cent degrowth
inthe coolingproduct categories
between April and June due to
erratic weather, incinding un-
scasonal rains.

Companies that were betting
bigonan uptick in summer sales
had up the produ

= 1
NOT-SO-COOL TREND. Companies betting big on an uptick

sales had ramped up p

of cooling products

ufgwhlgpmdxn&

“There is a strong correlation
between the rise in temperature
and nleofpmdum suthnm

nuclear threat: Russia
—-—

Moscow: Russia willregard
Western F-16 fighter jets sent to
Ukraine as a nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Serge: Lavrovon
Thursday. “We willregardthe very
fact that the Ukrainanarmed
forces have such systems asa
threat from the West inthe
nuclear sphere,” said Lavrov. suress

Banghole Jyothi Yarraji opened
India’s gold medal account inthe
Asian Athletics Champronships by
winning the women's 100m
hurdies race. Yarrajt clocked 1309
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s) and Aok Masuri
(13265) ona rain-drenched track
at the Supachalasal Stadium. s

molennnddrzpﬁ'mi Apnl
and May were affected by un-
seasonal rains, especially in the
North.

However, June sales trends
were much better as several re-

gions across India witnessed
mnn,g!empemumandhﬁt
‘Gudrquphwes covling

categories grew over 25 per cent
inQl. Wecbm‘lQlwnthovrrsO

utive Vice-President of Godrej

“Seasonal products such as
fans, coolers,and ACswitnessed

lacklustre demand. Washing ma-

preview.

“June saw an uptick in AC
sales, which grew by 28 per cent
compared to the same period
last year. Last year was an anom-
aiy',whmr the economy gradu-
returned to normalcy,” said

Mﬂedmmsdcgrmfor

during

the season. “We planned to cater
to demand across regions, even
from non-AC markets. We suc-
'manufactured over one
million frost self-clean air condi-

xocH
businesslinc.
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

leading and fake content, the

Union government says we

need to do this [take action

against fake content] only for

content on government

ness. Why not do it for mry
and fake content

then,” the court questioned.

MISUSE OF INTERNET

It added that the Internet was

afertile ground for misuse and

said messages are received

everyday, warning people not

o use certain apps or not to
T

p o

—
Press Trust of India
Mumbai
tioners this summer owing to | The Bombay High Court said
demand surge,” said Satish NS, | on Thursday that the recently-
President of Haier India. amended Information Tech-
“The premium segments | nology Rules that empower
across categories continue to | the Centre to act against fake,
witnessgrowth,” added Nandi. false and misleading informa-
There was also an uptick in | tion on social media was “sort
demand for products in specific | of a diktat”, as it does not give
locations across the country. | anopportunitytojustifyor de-
“We witnessed patchy summer | fend content.
due to the El Nino effect; in A division bench of Justices
plcesaffectedbyheatwaves,we | Gautam Patel and Neela
quickly leveraged the localised | Gokhale sought to know what
demand, thanks to ourwide dis- | constitutes a t
tributionand retail reach,”saida | business under the amended
X rules, as it referred to the re-
cent political developments in
FEST I where “one
Sale of consumer durablesisex- | partyis moving to the other”.
pected to pick up in August with The bench also questioned
the start of the festive season, | why under the amended rules
and consumers can expect big | the government has taken the
discounts due to inventory pile- | ‘loco parentis’ (regulation or
up, according to Axis Securities pervision by an admi
Equity Research. ive authority) only for content
pertaining  to ment

EQT Asia fund to invest more than $3 b in India

lloombng

Swedish investment house
EQT AB will deploy about
$3.4  billion in  India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the
firm responsible for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, intv India with two
ecarlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

o-n-m
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-

sing  the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of arise
in market share for IndiGo
following the cessation of
operations by GoFirst on

IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

May 2.

ary.
In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant
in the market, surpassed
SpiceJet in terms of market
share, carrymg 6.18 lakh

Air India dits po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

market shue of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger  load
factor in June was 93.6
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGu, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS
In terms of customer com-
plaints, 344 complaints
were received in  June,
translating to approxim-
ately 0.28 complaints per
10,000 passengers carried.
Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
country.

The firm leaned on its
historical ties with Singa-
pore’s Temasek Holdings to
enter a partnership to es-
tablish O2 Power, a renew-
able platform in India, in
2020.

Marcus Wallenberg, part
of the Wallenberg family,

‘business and not for every in-
formation or content posted
onsocial nedia.

The court was hearing a
bunch of petitions challenging
the amended IT rules. Stand-
up comedian Kunal Kamra, the
Editors Guild of India, and the
Association  of  Indian
Magazines filed petitions in

open any

“qI find it rcmarhbl: that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity to justify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.

Onalightervein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens

the largest shareholders in

'QT, served as a board
member at the Singapore
state investor for 12 years
through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

Patelasked.

“What is true...what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goa and Hyderabad

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

=
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

™M
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‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

AY

4,
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T

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
‘Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost

could come from this
cohort.
‘THREAT TO TWITTER

But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of 560
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution yrofes-

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in

the bidding.
In line with the process, a
newspaper  advertisement

was _published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust19.

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a
workforce of 7,000.

The advertisement high-
lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
FY22.

the High Court against the security cover. This [amended
rules, and termed them as ar-  IT rules] is removing your Ka-
bitrary, l and  vach cover)...that
that it would have a chilling ef- iswhatis happening.”
fect on the fundamental rights
ofcitizens. PRINT VS DIGITAL MEDIA
Thebench, while hearingar-  The court also questioned if
gumentsbeingmadebyadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to digital media and social-me-
itorsGuild of India,askedwhat  dia intermediaries and does
i & busi-  notextend to the print medm
nessunder the rules. “Does such a factl
“Take for example the unit,as prescribed tobe setup
present political climate in  under the amended Rules, ex-
Maharashtra...one party mov-  istfor the print media?
ing to the other...is that gov- “If it has not been done for
ermnment business?” Justice  the print media until now, how

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

—
Reuters.
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s
Court ruled on Thursday, up-
holding a challenge
brought by 13 British mde
unions.

The regulations, intro-
duced by the government last

year during an ongoing wave
of disputes over pay and con-
ditions, made it easier for
businesses to use temporary
staff during industrial action.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, d
has set the dendlme for bld

Twitter sues
four Texas
entities for
data scraping

Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-
plaining why the Elon Musk-
owned social network had re-

non, repor
volume of aummn -uj
requests from the four de-
fendants’ IP ad,
ceeded what any d
son

ot My A |
It said the hwngt% 1122

on July 6 in the District Court
of Dallas Countyin Texas.
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China’s June exports fall
the most in three years

Bedjing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world’s seconc-largest
economy in three years. A
Reuters poll of economists had
forecast a 9.5 per cent shde in

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to plck up in Aug with the start of festival season

exports and a 40 per cent “There is a strong correlation
decline inimports. seuress between the rise in temperature
and sale of products such as air
o igerators, air
nuclear threat: Russia coolers and decp frevzers. April
— and May were affected by un-
seasonal rains, especially in the
Moscow: Russia will regard Ne
Western F-16 fighter jets sent to However, June sales trends
Ukraine as 2 nuclear threat were much better as several re-
because of their capacity to carry

atomic weapons, said Foreign
Minister Serge: Lavrovon
Thursday. “We will regardthe very
fact that the Ukrainian armed
forces have such systems asa
threat from the West inthe
nuclear sphere;” said Lavrov. seuress

Jyothi wins 100 m gold
in Asian athletics meet

-.-n Jyoth Yarraji opened

EQT Asia fund to invest more than $3 b in India

Bloomberg

Swedish investment house
EQT AB will deploy about
$3.4  billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mnhtam, a partner at the

inthe
wawhleucs Championships by
winning the womer's 100m
hurdies race. Yarraji clocked 1309
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.135) and Aoki Masury
(13.265) ona rain-drenched track
at the Supachalasai Stadium.m

ible for invest-
mcnts in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed
mnngtem-mnesmdhm

'*Gudxq Appliances’ cooling
grew over 25 per cent

in Q1. Weclosed Q1 with over 80
percemgnmdmu‘nksuvm
pared to last year,” said Kamal
Nandi, Business Head and Exec-

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,” said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, intv India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

utive Vice-President of Godrej

ot 7

investments with its in-
vestors, said Mahtani. Last
month, the buyou( firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

O\.W
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
assing the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

June, IndiGo flew
78. 93 lakh passengers.

MARKET SHARE OF Al

Air India maintained its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spot in terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entram

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were received in June,

in the market,
SpiceJet in terms of market
share, carrying 6.18 lakh
passengers and garnering a
market share of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

to app!

ately 0.28 complaints per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

wm’ A

“June saw an uptick in AC
nlu.whd-ngmwbyzap«mn
compared to the same period
last year. Last year was an anom-
aly, where the economy gradu-
gnymnmdmmmmky, said

million frost self-clean air condi-

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a2 few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, a managing
director. So far, the firm has

KOLKATA
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

—
Press Trust of Indla

Mumbai
tioners this owing to | The High Court said
demand surge,” said Satish NS, | on Thursday that the recently-
President of Haier I amended Information
“The premium nology Rules that empower
across categories continue to | the Centre to act against fake,
witnessgrowth,”added Nandi. false and misleading informa
There was also an uptick in | tion on social media was “sort
demand for products in specific | of a diktat”, as it does not give
locations across the country. mnrnmmirymjum{ymde- leading and fake content, the
“We patchy summer | fendcontent. Union government says we
due to the El Nino effect; in Adivision bench of Justices  need to do this [take action
placesaffectedbyheatwaves,we | Gautam Patel and Neela against fake content] only for
quickly leveraged the localised | Gokhale sought to know what  content on government
, thanks to ourwide dis- | constitutes a government  ness. Why not do Merevery
tribution and retail reach,”saida | business under the amended and fake content
spok rules, as it referred to the re-  then,” the court questioned.
cent political developments in
FI ON where “one  MISUSE OF INTERNET
Sale of consumer durablesis ex- | partyis moving tothe other”. It added that the Internet was
pected to pick up in August with ‘The bench also joned  afertileg isuse and
the start of the festive scason, | why under the amended rules  said messages are received
and consumers can expect big | the government has taken the  everyday, warning people not
discounts due to inventory pile- | ‘loco parentis’ (regulation or  to use certain apps or not to
up, according to Axis Securities | supervision byan administrat-  open. anyunkuown links.
Research. mmﬂwmy)unlyfmcunwm “I find it remarkable that
pertaining  to the effect of the rules kicks in

count

2020.

business and not for mry in-
formation or content posted
onsocial media.

The court was hearing a

without any show-cause no-
tice Or opportunity to justify or
defend the content. This itself
removes the safe harbour

of the
EQT,

bunch of petitions challenging  provided. Itis sort of a diktat,”
the amended IT rules. Stand-  said the court.
committed $750 million | upcomedianKunal Kamra, the Onalighter vein, Justice Pa-
through its global infra- Edmm Guild of India,and the  tel said: “The government has
structure funds across re- | Association of Indian  amobile app Kavach, which is
newable energy and digital | Magazines filed petitions in  supposed to provide citizens
infrastructure  in  the | the High Court against the security cover. This [amended
mks, and mmed th.'m :s ar- IT mlc:] is remmmg your Ka-
The firm leaned on its | and cover)...that
historical ties with Singa- dm it wouldh:ve achillingef-  iswhatishappening.”
pore’s Temasek Holdings to | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
tablish O2 Power, a renew- Thebench, while hearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadcbyadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to digital media and social-me-
Marcus Wallenberg, pm itors Guild of India, Mhdwha! dia intermediaries and duﬂ
amil busi- tothe, media.
the largest shareholders in | nessunder the rules. “Does such a fact-checking
served as a board “Take for example the unit,as prrxribed!ube setup
member at the Singapore | present political climate in amended Rules, ex-
state investor for 12 years | Maharashtra...one party mov- ‘mfonthnm media?
ing to the other..is that gov- “If it has not been done for

through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

emment  business?”
Patel asked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

Justice

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the
asked for updates and ClAn
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft p-rb:d in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salarics pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA'’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media  platform to
cross one million users.
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With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and

Insta
montl
user mark.

m, took 10 and 2.5
to cross the million-
ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music slreammg ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user hau
is currently very large a
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

THREAT TO TWITTER
But as the additional
number is slowing
Threads could be mughng
to reach the user base of its
rival platform, Twitter,
which has a user base of 60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
tpond to those queries while
irline continues to re-
Inllll mupcnm'c

The RP and CEO of
GoFirst did not respond to
bustnessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes—

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a

per  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19.

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to thc
National Company
Tribunal (NCLT) mlcd n
workforce of 7,000.

The advertisement high-
lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 34,183 crore in
FY22.

the print media until now, how
can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful’: Court

—
Reuters
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are

wful, London’s High

The regulations, intro-
duced by the government last
year during an ongoing wave
of disputes over pay and con-
ditions, made it easier for

i o use temporary
staff during industrial action.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, ilendra Ajme:
has set the deadline for bld

Twitter sues
four Texas
entities for
data scraping

—
Reuters
New York
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Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data n:npmg,
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China’s June exports fall
the most in three years

Beijing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world’s seconc-largest
economy in three years. A
Reuters poll of economists had
forecast a 9.5 per cent shde in
exports and a 4.0 per cent

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

decline in imports. ssureas between the rise in temperature
and mk of products such as au
Skrain 16jets
nuclear threat: Russia coolers and deep freczers. Apnl
= and May were affected by un-
rains, especially in the
Moscow: Russia willregard
Western F-16 fighter jets sent to However, June sales trends
Ukraine as 2 nuclear threat were much better as several re-
because of their capacity to carry

atomic weapons, said Foreign
Minister Serge: Lavrov on
Thursday. “We will regardthe very
fact that the Ukrainian armed
forces have such systems asa
threat from the West in the
nuclear sphere;” said Lavrov. euress

Jyothi wins 100 m gold
in Asian athletics meet

Banghole Jyoth Yaraji opened
India’s gold medal account in the.
‘Asian Athletics Championships by
winning the womer's 100m
hurdies race. Yarraji clocked 1309
'seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s) and Aok Masurmi
(13.265) on arain-crenched track
at the Supachalasa Stadium. m

NOT-50-COOL TREND. Companies betting bq; onan uptick
in summer sales had ramped up production of cooling products

gions across India witnessed
heat

wtive Vice-President of Godrej

wnnngxrmpemum Appliances, which is part of
Godrej&Boyce.

“Gudm Appliances’ cooling According to Axis Securities
categoriesgrew over 25 percent  Equity Research, overall de-
inQl.WeclosedQlwithover80 ~mand from consumers re-

hin AC sales: - ined ingth
Imed to last year,” said Kamal “Seasonal products such as

Nandi, Business Head and Exec-

fans, coolers,and ACs witnessed

XOZHIKODE

businesslinc.
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‘IT Rules against fake news

sort of diktat,

does not give

a chance to defend content’

—
Press Trust of india

leading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government busi-
ness. Why not do it for every
and fake content
then,” the court questioned.

MISUSE OF INTERNET
h -d-k\l that the lmzmenm

Mumbai
lacklustredemand. Washingma-  tioners this owing to | The Bombay High Court said
chines, and lighting (B2C) wit-  demand surge,” said Satish NS, | on Thursday that the recently-
nessed muted demand environ-  President of Haier India. amended Information
ment,” states the quarter “The premium nology Rules that empower
preview. across categories continue to | the Centre to act against fake,

“June saw an uptick in AC  witnessgrowth,”added Nandi. false and informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same period  demand for products in specific | of a diktat”, as it does not give
lastyear. Lastyearwasananom-  locations across the .| anopportunity to justify or de-
aly, where the economy gradu-  “We witnessed patchy summer | fend content.
ally returned to normalcy,” said  due to the El Nino effect; in A division bench of Justices
Fumiyasu Fujimori, Managing  placesaffectedbyheatwaves,we | Gautam Patel and Neela
Director, Panasonic Marketing  quickly leveraged the localised | Gokhale sought to know what
India of Panasonic Life Solu-  demand, thanksto ourwidedis- | constitutes a government
domlud'n. tributionand retail reach,”saida | business under the amended

degrowth for P rules, as it referred to the re-
cooling products overall, com- cent political developments in
panies pointed to the demand ~ FESTIVE SEASON Maharashtra, where “one
uptick for premium and mid- Sale:dfmnsum bl ';:h 7 .n,ﬁ Mm ther”.
level premium products during pecr topick up in August ioned
the season. “We planned to cater P“fhe festive season, | why under the amended rules
to demand across regions, even :ndconmmmexpmblg the government has taken the
from non-AC markets. We suc-  discounts due to inventory pile- | 9oco parentis’ (regulation or
cessfullymanufactured overone  up, according to Axis Securities | supervision by an administrat-
‘million frost self-cleanair condi-  Equity Research. ive authority) only for content
pertaining to  government

EQT Asia fund to invest more than $3b in India

loombcr'

Swedish investment house
EQT AB will d:plny about
$3.4  billion in" India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
M-hram, a partner at the
firm responsible for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The  long-term,

structural growth of the In-
dian economy backed by
the government's invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,” said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s  increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
est private equity finan-

cm services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Oﬂf Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
passing the pre-Covid
levels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per cent in June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis pnmxs in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

May 2.

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were received in  June,

ary. passengers.
In June, IndiGo flew Akasa Air, a new entrant
78.93 lakh passengers. in the market, surpassed
SpiceJet in terms of market
MARKET SHARE ol7 Al share, carrymg 6.18 Iakh
Air India dits po-

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

m-rkcr share of 4.9 pet
cent.

SpiceJet, facing opera-
tional challenges due to fin-

g to appi

ately 0.28 complaints per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, a managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
country.

2020.

business and not for every in-
formation or content posted
onsocial media.

The court was hearing a
bunch of petitions challenging
the amended IT rules. Stand-
up comedian Kunal Kamra, the
Editors Guild of India, and the
Association  of  Indian
Magazines filed petitions in
the High Court against the

smd mcsmgcx are received
everyday, warning people not
o use certain apps or not to
openany unknown links.

“I find it remarkable that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity tojustify or
defend the content. This itself
removes the safe harbour
provided. It is sort of a diktat,”
said the court.

Onalightervein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is

to provide citizens
security cover. This [amended

Marcus

through 2020,

rules, and termed them as ar-  IT rules] is removing your Ka-
The firm leaned on its | bitrary, | and  vach (p ive cover)...that
historical ties with Singa- | thatit would have a chilling ef- mwhansluppcmng
pore’s Temasek Holdings to | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
tablish O2 Power, a renew- The bench, while hearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited
ate Shadan Fansat forthe Ed-  todigital meduand social-me-
Wallenberg, part ofIndia,askedwhat  dia diaries and does
of the Wallenberg family, g busi-  not d m:dla.
the largest shareholders in | nessunder the rules. “Does such a fact-
EQT, served as a board e for example the  unit,asprescribed tobe setup
member at the Singapore | present political climate in  under the amended Rules, ex-
state investor for 12 years | Maharashtra...one party mov- istforthe print media?
ing to the other..is that gov- “If it has not been done for
Infrastructure is becom- | ernment business?” Justice the print mediauntil now, how

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

Patelasked.
“What is true...what is fal-
se...these are matters of per-

ception. With regard to mis-

DGCA seeks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

—
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.
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With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
‘Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this fear,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spendmg close to three
hours on social media in
2023
There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

‘THREAT TO TWITTER
But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s rem}uncn profes-

submissions as

Sources indicate that Wadw
Group, which owns Go First,
is expected to participate in

the bidding.
In line with the process, a
newspaper  advertisement

was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19,

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a
workforce of 7,000.

The advertisement high-
lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
FY22.

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful’: Court

—
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British trade
unions.

The regulations, intro-
duced by the government last
year during an ongoing wave
of disputes over pay and con-
ditions, made it easier for
businesses to use temporary
staff during industrial action.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial dnspuus and endanger
public safety.

sional, Sh: Ajme
has set the deadline for bld

Twvitter sues
four Texas
entities for
data scraping

Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
nud a local TV station, ex-

TV station, reported
volume of automated #ﬂz
requests from the four de-
fendants’ IP addresse:
ceeded what any single per-
son could send, which
severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beijing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world’s second-largest
economy in three years. A
Reuters poll of economists had
forecast a 9.5 per cent shde in
exports and a 40 per cent
decline in imports. seureas

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

Ccmpmmdﬂwntbtmng
bigon an uptick in summer sales
had ramped up the production

nuclear threat: Russia
—

Moscow: Russia will regard
Western F-16 fighter jets sent to
Ukraineas 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Miruster Sergel Lavrovon
Thursday. “We will regard the very
fact that the Ukrainanarmed
forces have such systemsasa
threat from the West inthe
nuclear sphere;” said Lavrov. seuress

Jyothi wins 100 m gold
in Asian athletics meet

air
coolers and deep freczers. April
and May were affected by un-
seasonal rains, especially in the
North.

}iﬁvu, June sales trends
were much better as several re-

NOT-S0-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India wlmcsaed utive Vice-President of Godre)
wuingtrmpmm , which is part of
Godrej & Boyce.

“Godxq Appliances’ cooling Awm‘lmgwhus Securities
categories grew over 25 per cent Equﬂv Raemh overall de-
inQl. Weclosed Q1 with re-

cent growthin AC sales com- maimdtthhmngtlgqmm
pared to last year,” said Kamal “Seasonal products such as
Nandi, Business Headand Exec-  fans, coolers, and ACs witnessed

MADURAI

businesslinc.
FRIDAY - JULY 14 - 2023

‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

—
Press Trust of india
Mumbai

Jeading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government busi

ness. Why not do it for every
mislkeading and fake content
then,” the court questioned.

MISUSE OF INTERNET
It added that the Internet was
afertile ground for misuse and
said messages are received
everyday, warning people not
1o use certain apps or not to
o Bl

lacklustredemand, Washingma-  tioners this summer owing to | The Bombay High Court said
chines, and lighting (B2C) wit- demandunge. said Satish NS, mﬂnnd.lyd-m\em;&
nessed muted demand environ-  President of Haier India. amended Information
ment,” states the quarter “The premium segments Rules that empower
preview. across categories continue to | the Centre to act against fake,
“June saw an uptick in AC  witnessgrowth,”added Nandi. false and misleading informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same period dmmndﬁ:rpmdlmmmenﬁc of a diktat”, as it does not give
lastyear Last yearwasananom-  locations across the country. an opportunity to justify or de-
aly, where the economy gradu-  “We witnessed patchy summer | fendcontent.
ally returned to normalcy,” said ~ due to the El Nino effect; in A division bench of Justices
Fumiyasu Pujimori, Managing ~ placesaffectedbyheatwaves,we | Gautam Patel and Neela
Director, Panasonic quickly leveraged the localised | Gokhale sought to know what
India of Panasonic Life Solu-  thanks toourwide dis- | constitutes a government
tions India. tributionand retail reach,”saida | business under the amended
ile thy d wth for pok rules, as it referred to the re-
cooling products overall, com- cent political dmlopmu in
panies pointed to the demand ~ FEST where
uptick for premium and mid Sale of consumer durables is ex- pﬂyum&mngmd:mhzr
level jum products pected to pick up in August with bench alsv questioned
theseason. “Weplannedtocater  the start of the festive season, whyundﬂﬁxmdcdr\lks
to demand across regions, even  and consumers can expect big | the government has taken the
from non-AC markets. We suc-  discounts due to inventory pile- | ‘Joco parentis’ (regulation or
manufactured overone  up, according to Axis Securities byan admini
million frost self-cleanaircondi-  Equity Research. ive amhonry) only for content
pertaining  to  government

EQT Asiafund to 1nvest more than $3bin India

lloombo"

Swedish investment house
EQT AB will deploy about
$34 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a pumer at the

ble for invest-

Banghele Jyoth Yarraji opened
India’s gold inthe firm
Asian Athletics Championships by ments in India.

winning the women's 100m
hurdies race. Yarraji clocked 1509
seconds to win the final race ahead
oftwo runners Terada
Asuka (13.13s) and Aokl Masumi
(13265) on a rain-drenched track
at the Supachalasas Stadium. /m

Three of the five early
deals from that fund were
made in India, he added.
EQT acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

ik )

) © ‘.‘"
‘ 7 h
Jimmy Mahtani
investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
l consortium in vne of the

est private equity finan-

cm services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier

Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Our Im
New Delni

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
passing the pre-Covid
levels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of arise
in market share for IndiGo
following the cessation of
operations by GoFirst on

sl ke
—

May 2.
share

IndiGo’s market
saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-
ary.

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE 0]7 Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per centin
April, with a gradual de-
crease of 20-30 basis points
each month,

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spot in terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant
in the market, surpassed
SpiceJet in terms of market
share, carrying 6.18 Iakh

Air India d its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

and
market share of 4.9 per
cent.
SpiceJet, facing opera-
tional challenges due to fin-

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger  load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS
In terms of customer com-
plaints, 344 complaints
were received in  June,
translating to approxim-
ately 0.28 complaints per
10,000 passengers carried.
Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-

ture, EQT will look to build

up smaller platforms with

deals in energy, digital data
and

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
country.
The firm leaned on its
historical ties with Singa-
pore’s Temasek Holdings to
enter a partnership to es-
tablish O2 Power, a renew-
able platform in India, in
2020.

Marcus Wallenberg, pan

business and not for every in-
formation or content posted
onsocial medi

The court was hearing a

r Y

“I find it remarkable that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity tojustify or
defend the content. This itself
removes the safe harbour

of the fami
the largest shareholders in
EQT, served as a board
member at the Singapore
state investor for 12 years
rhmugh 2020.

is becom-

centers,
logistics, and cducannn and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

ing core in India, reflecting
lower but steady returns as

the market grows and ma-
tures, said Singhvi.

bunch of pentions challenging  provided. It is sort of a diktat,”
the amended IT rules. Stand-  said the court.
up comedian Kunal Kamra, the Onalighter vein, Justice Pa-
Editors Guild of India,and the  tel said: “The government has
Association  of  Indian  a mobile app Kavach, which is
Magazines filed petitions in  supposed to provide citizens
the Court against the security cover. This [amended
rules, and termed them as ar-  IT mkl] is removing your Ka-
itrary, jonal and ive cover)...that
thatit would have a chillingef- s what ishappening.”
fect on the fundamental rights
ofcitizens. PRINT VS DIGITAL MEDIA
Thebench, while hearingar-  The court also questioned if
gumentsbeingmade byadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to digital media and social-me-
itorsGuild of India,askedwhat  dia intermediaries and does
itutes g busi- media.
nessunder the rules. “Does such a fnct-dwdnng
“Take for example the unit,as prescribed tobe sctup
present political climate in  under the amended Rules, ex-
Maharashtra...one party mov-  istfor the print media®
ing to the other..is that gov- “If it has not been done for
ernment  business”” Justice  the print media until now, how

Patel asked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goa and Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

10 the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

™M
K

‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In  contrast, Twirter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

o

Y MOGE

‘This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost

could come from this
cohort.
‘THREAT TO TWITTER

But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival  platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
bustnessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes~

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19,

The advertisement also
mentioned that Go First cur-

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

—
Reuters
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British trade

unions.

rently employs 4,200 indi- The regulations, intro-

viduals, although the air- | duced by the government last

line’s submission to the | year during an ongoing wave

National Company Law | of disputes werplymd con-

Tribunal (NCLT) stated a | ditions, made it easier for

workforce of 7,000. husmgm to use temporary
The adverti high-

lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in

FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger

public safety.

sional, Ajme
has set the deadline for bld

Tivitter sues
four Texas
entities for
data scraping

—
Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scrapi

son could send, which
severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Seljing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world's seconc-largest
economy in three years. A
Reuters poll of economists had
forecast a 9.5 per cent shide in

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

Cmnpanmdnwcmbﬁnng
lngonamupudun summer sales
had ramped up the production

of cooling products.

exports and a 40 per cent “Thereisa ol
decline in imports. seuress b the m'““m'g
and nle of products such as air
iats
nuclear threat: Russia coolers and deep frevzers. Apnl
— and May were affected by un-

Moscow: Russia will regard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrov on
Thursday. “We willregard the very
fact that the Ukrainan armed
forces have suchsystems asa
threat from the West inthe
nuclear sphere;” said Lavrov. seuress

Jyothi wins 100 m gold
in Asian athletics meet

Banghole Jyoth: Yarray opened

seasonal rains, especially in the
North.

However, June sales trends
were much better as several re-

EQT Asia fund to invest more than $3 b in India

uwm

Swedish investment house
EQT AB will deploy about
$34 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the

ible for invest-

Three of the five early
deals from that fund were
made in India, he added.
Baring
Private Equity Asia last
year to add scale in the re-

inthe firm resp
Agannhleucs Championships by ments in India.
winning the women’s 100m
hurdles race. Yarraji clocked 1309
seconds to win the final race ahead
of two japeneserunnersTerada | EQT  acquired
Asuka (13.13s)and Aok Masumi
(13265) on arain-drenched track
atthe Supachalasa Stadium. e gion.

“The long-term,

ke
NOT-50-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed
mnngtempa-zummdhm

"Gudrq Appliances’ cooling

over 25 per cent

structural growth of the In-
dian economy backed by
the govcmmvnr‘s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
t make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

utive Vice-President of Godrej
Appliances, which is part of
Godrej&Boyce. B
According to Axis Securities
Equity Research, overall de-
mand from consumers re-
mained tepid during the quarter.
“Seasonal products such as
fans, coolers, and ACs witnessed

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

D\' Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-

sing the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of arise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-
ary.
In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al
Air India maintained its po-

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month,

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spot in terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passtngen

Akasa Air, a new emmm

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger  load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a

i load
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

=
Press Trust of india

‘Mumbai
lacklustredemand, Washingma-  tioners this summer owing to | The Bombay High Court said
chines, and lighting (B2C) wit-  demand ” said Satish NS, | on Thursday that the recently-
nessed demand environ-  President of Haier India. amended Information
ment,” states the quarter “The premium Rules that empower
preview. across categories continue to | the Centre to act against fake,
“June saw an uptick in AC  witnessgrowth,”added Nandi. false and misleading informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same demand for products in specific | of a diktat”, as it does not give
lastyear. Last yearwasananom-  Iocations across the country. an«rxmmitymm[vmde- leading and fake content, the
aly, wh:re the economy gradu- chy summer | fend content. Union government says we
ally returned to normalcy,” said  due to the El Nino effect; in A division bench of Justices  need to do this [take action
Fumiyasu Fujimori, Managing  placesaffectedbyheatwaves,we | Gautam Patel and Neela against fake content] only for
Director, Panasonic quickly leveraged the localised | Gokhale sought to know what  content on government busi-
India of Panasonic Life Solu-  thanks toourwide dis- | constitutes a government  ness. Why not do it for every
tions India. tributionand retailreach,”saida | business under the amended and fake content
Vhile th degrowth for ki rules, as it referred to the re-  then,” the court questioned.
cooling products overall, com- cent po'litiul develcpmems in
panies pointed to the demand ~ FEST where MISUSE OF INTERNET
ick for and mid-  Saleof consumer durables is ex- pany:snmmmdnodkr ‘It added that the Internet was
level premium products during  pected to pick up in August with The bench also questioned  afertile ground for misuse and
the season. “Weplannedtocater  the start of the festiwe scason, | why under the amended rules  said messages are mmd
to demand across regions, even  and consumers can expect big | the government has taken the everyday, warning not
from non-AC markets. We suc-  discounts due to inventory pile- | ‘loco parenn.s’ ueguhnon or  touse cemin appt or not to
manufacturedoverone  up, according to Axis Securities P y unky inks.
million frost selfleanaircondi-  Equity Research. wcﬂudmﬁy)un)yfw content “I find it remarkable that
pertaining to government  the effect of the rules kicks in
business and not for every in-  without any show-cause no-
formation or content posted tice or opportunity to justify or
onsocial media. defend the content. This itself
The court was hearing a  remowes the safe harbour
bunch of petitions challenging  provided. Itis sort of a diktat,”
the amended IT rules. Stand-  said the court.
with HDFC Bank this committed $750 million | upcomedianKunal Kamra,the Onalightervein, Justice Pa-
month. With deal sizes in  through its global infra- | Editors Guild of India,andthe  tel said: “The government has
India on the rise, there will  structure funds across re- | Association  of  Indian  amobile app Kavach, which is
likely be an uptick in club  newable energy and dlglnl Magazines filed petitions in supposed to provide citizens
deals like Credila in the infrastructure in the High Court the  security cover. This [amended
next three years, spurringa  country. rules, and termed them as ar- IT mks] is removing your Ka-
need for some investors The firm leaned on its | bitrary, l and  vach (g ive cover)...that
and general partnerstojoin  historical ties with Singa- | that it would have a chilling ef- iswhatis happening.”
together, said Mahtani. pore’s Temasek Holdings to | fect on the fundamental rights
BPEA-EQT will continue  enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
to be the majority share-  tablish O2 Power, a renew- The bench, while hearingar-  The court also questioned if
holder in nearly all the in-  able platform in India, in | gumentsbeingmade byadvoc- the amended Rules are limited
vestments, barring a few  2020. ate Shadan Farasat for the Ed-  to digital medm and social-me-
minority ones, he added. Marcus Wallenberg, part | itorsGuild of India, admdwhat dia inte; and doe:
of the amily, th
INFRA DEALS the largest sharchu]dcrs in | nessundertherules. “Does such a ﬁa-d’xdnng
Meanwhile, in infrastruc-  EQT, served as a board “Take for example the unit,as prescribed to be setup
ture, EQT will look to build ~ member at the Singapore | present political climate in  under the amended Rules, ex-
up smaller platforms with  state investor for 12 years | Maharashtra..one party mov- ist for the print media?
deals in energy, digital data  through 2020. ing to the other...is that gov- “If it has not been done for
centers, transportation and Infrastructure is becom- | ernment business® Justice the print media until now, how

logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

Patel asked.

“What is true..what is fal-
se..these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.
According to two pcoplc
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-

factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were reu-.lved in )une,

in the market, P
SpiceJet in terms of market
share, carrying 6.18 Iakh

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

and g
market shnrc of 49 per
cent.
SpiceJet, facing opera-
tional challenges due to fin-

ately 0.28 complamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

ction of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

—
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threadsis the fastest
social-media platform to
cross one million users.

c™
K

With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 yearsago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
‘having 2 billion monthlyact-
ive users, an initial boost
could come from this
cohort.

‘THREAT TO TWITTER
But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival  platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
‘may be some time before the
users of Twitter shift their
allegiance to the Threads

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
1main inoperative.

The RP and CEO of
GoFirst did not respond to
bustnessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI
GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s reselunon pwfes»
lend

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust Y, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19.

The advertisement also
mentioned that Go First cur-

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

Reuters.
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British rade
unions.

rently employs 4,200 indi- The tions,  intro-
viduals, although the air- | duced by the government last
line’s submission to the | year during an ongoing wave
National Company Law | of disputes over pay and con-
Tribunal (NCLT) stated a | ditions, made it easier for
wurkfuue 0f 7,000. businesses to use temporary

h@_ O A seingy i ial domn

Inghted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 34,183 crore in
FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, Ajme!
has set the deadline for bAd

Twitter sues
four Texas
entities for
data scraping

?&J

owned mcml nﬂw

cently plued daily
the number of ()
could read.

WFAA, an Aﬂdﬁ

requests fmm the four
fendants’ IP addresses far ex-
ceeded what any single per-
son could send, which
severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
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China’s June exports fall
the most in three years

Beijing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world’s seconc-largest
economy in three years. A

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

Companies that were betting
big ick sales

Reuters poll of had
forecast a 9.5 per cent shde in
exports and a 40 per cent
decline in imports. reuress

had nmpari up the production
of coolingproducts.

“There i
between the rise in temperature
and nleofpmdmtsmdusm

nuclear threat: Russia
—

Moscow: Russia will regard
Western F-16 fighter jets sentto
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Serges Lavrovon
Thursday. “We willregard the very
fact that the Ukrainanarmed
forces have such systems asa
threat from the West inthe
nuclear sphere;” said Lavrov. seutess

Jyothi wins 100 m gold
in Asian athletics meet

Banghole Jyoth Yaraji opened

u»lersmdduy&umnApnl
and May were affected by un-
seasonal rains, especially in the
North.

However, June sales trends
were much better as several re-

NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed
scanngtmpﬁtumandhﬂx

"Gudrwj Appliances’ covling
over 25 per cent

le.Wec Q1 withover80
percent growthin AC sales com-
pared to last year,” said Kamal
Nandi, Business Head and Exec-

“Seasonal products such as
fans, coolers, and ACs witnessed

—
Press Trust of india

o
businesslinc.
FRIDAY - JULY 14 - 2023

‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

Mumbai
tioners this owing to | The Bombay High Court said
demand surge,” said Satish NS, | on Thursday that the recently-
President of Haier India. amended Information Tech-
“The premium nology Rules that empower
across categories continue to | the Centre to act against fake,
witnessgrowth,”added Nandi. false and misleading informa-
There was also an uptick in | tion on social media was “sort
demand for products in specific | of a diktat”, as it does not give
ions across country. | anopportunitytojustifyorde- leading and fake content, the
“We witnessed summer | fendcontent. Union government says we
due to the El Nino effect; in A division bench of Justices  need to do this [take action
placesaffectedbyheastwaves,we | Gautam Patel and Neela  against fake content] only for
quickly leveraged the localised | Gokhale sought to know what  content on government busi-
demand, thanks to ourwidedis- | constitutes a government ness. Why not do it for every
’ tributionand retail reach,”saida | business under the amended and fake content
i itz p rules, as it referred to the re-  then,” the court questioned.
cooling products overall, com- cent political dmlopmenu in
panies pointed to the demand ~ FEST where MISUSE OF INTERNET
uptick for premium and mid-  Sale of consumer durables is ex- ;nrtyxsnmnxmﬂzodrr It added that the Internet was
level premium products during edlopx‘kupmmg\mwuh The bench also i afertile g for mi d
the season. “Weplannedtocater  the start of the festive season, | why under the amended nllcs said messages are received
o demand across regions, even mdwummmnexpmblg the government has taken the  everyday, warning people not
from non-AC markets. We suc-  discounts due to inventory pile- | Joco pammf mgulaunn or  to use certain apps or not to
'manufacturedoverone  up, according to Axis Securities openanyunkis links.
million frost selfcleanaircondi-  Equity Research. wcaudumty)un)yfw«.unwnl “I find it remarkable that
pertaining to government  the effect of the rules kicks in
business and not for everyin-  without any show-cause no-
formation or content posted  tice or opportunitytojustifyor

EQT Asia fund to invest more than $3 b in India

llwmbtr;

Swedish investment house
EQT AB will deploy about
$3.4 billion in" India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
rnht&m, a partner at the

inthe
Asian Athletics Championships by
winning the womer's 100m
hurdies race. Yarraji clocked 13.09
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s)and Aok Masum
(13.265) ona rain-drenchedtrack
at the Supachalasa Stadium. m

p for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

structural growth of the In-
dian economy backed by
the govemmcm"s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in vne of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Ouvluflw
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-

ssing  the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-
ary.

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE Ol? Al
Air India dits po-

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month,

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant
in the market,

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger  load
factor in June was 93.6
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were regewed in J\me,

SpiceJet in terms of I;arkﬂ
share, carrying 6.18 lakh

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

p gers an a
market share of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ately 028 cumplamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, a managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in
country.

onsocial media.

The court was helarmg a
bunch of petitions chal
the amen‘;ud T mkslgntfx.l?f
up comedian Kunal Kamra, the
Editors Guild of India, and the
Association  of  Indian
Magazines filed petitions in

defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.
Onalightervein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens

the | the Court against the  security cover. This [amended
rules, and termed themasar-  IT mks] is removing your Ka-
The firm leaned on its | bitrary, l and  vach (; ive cover)...that
historical ties with Singa- | thatit would have a chillingef- )swhaushappemr@
pore’s Temasek Holdings to | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
tablish O2 Power, a renew- Thebench, while hearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to digital media and social-me-
Wallent r-.Pm i ild of India, asked: dia 1 diari and does
amily, i g busi-
the largest shnxehuldexs in | nessunder the rules. “Does :uch a ﬁcl
EQT, served as a board “Take for example the  unit,as prescribed tcbemup

member at the Singapore
state investor for 12 years
through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

present political climate in
Maharashtra...one party mov-
ing to the other..is that gov-
ernment  business>” Justice
Patel asked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
bl latform. It started
;‘g hl’:lg, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads s the fastest
social-media platform to
cross one million users.

™M
K

With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
‘Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

‘THREAT TO TWITTER
But as the additional user
number is slowing down,
Threads could be strugglj
to reach the user base of its
rival platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

RP and CEO of
GoFirst did not respond to
businesslinc’s querv. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes-

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was _published announcing
the last date for Eol as Au-
gust 9, with the first provi-
sional list of interested
parties to be declared on Au-

19.

The advertisement also
mentioned that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a

under the amended Rules, ex-
istfor the print media?

“If it has not been done for
the print media until now, how
can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

—
Reuters.
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British mde
unions.

The regulations, intro-
duced by the government last
year during an ongoing wave
of disputes over pay md con-
ditions, made it easier for
busuusses to use temporary

wurkfuue 0f 7,000.

The high-
lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in

dustrial action.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain s breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger

public safety.

sional, Shail Ajme
has set the deadline for bld

Twvitter sues
four Texas
entities for
data scraping

—
Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,
said a local TV station, ex-

g3
g

severely
servers.

It said the lawsuit was filed
onJuly 6 in the District Court
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China’s June exports fall
the most in three years

Befing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from
the world's second-largest
economy in three years. A
Reuters poll of economsts had
forecast a 5.5 per cent slide in
exports and a 40 per cent
decline inimports. seuress
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Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

Compamcsl!mmbﬁmg
bigon an uptick in summer sales
had ramped up the production
ofcoolingproducts.

between the rise in temperature
and nlcofpmdummdiuan

nuclear threat: Russia
—

Moscow: Russia will regard
WesternF-16 fighter jets sent to
Ukraine as a nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergel Lavrovon
Thursday. “We will regard the very
fact that the Ukrainan armed
forces have such systems asa
threat from the West inthe
nuclear sphere;” said Lavrov. aeuress

Jyothiwins 100 m gold
in Asian athletics meet

Banghole Jyoth: Yarraji opened

mlﬂxu\dd&pﬁmxApdl
and were affected by un-

rains, especially in the
North.

However, June sales trends
were much better as several re-

A B =
NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India wmwued
somngwmpemum heat

Godrej & Boyce.
"Gudm)Apphames’ cooling According to Axis Securities
categoriesgrewover 25percent  Equity Research, overall de-
le WeclosedQlwlthoverBO mand from consumers re-
AC sales dtenid &y

paredmlanyar said Kamal
Nandi, Business Head and Exec-

i h
“Seasonal products such as
fans, coolers,and ACs witnessed

demand. ma-  tioners this summer owing to
chines, and lighting (B2C) wit- dﬂmndlnge. said Satish NS,
nessed d ind ier India.
ment,” states the quarter “The premium segments
preview. aCross categories continue to
“June saw an uptick in AC  witnessgrowth,” added Nandi.
sales, which grew by 28 per cent There was also an uptick in
compared to the same period dcmandfurpmdmmwwﬁc
lastyear. Lastyearwasananom-  locations across the
aly, where the economy gmdn— “We witnessed patchy smmer
ally returned to normalcy,” said ~ due to the El Nino effect; in
Fumiyasu Fujimori, Managing  placesaffected by heatwaves, we
or, Panasonic ing  quickly leveraged the localised
India of Panasonic Life Solu- , thanks to our wide dis-
tions India. tributionand retail reach,”saida
cooling products uverall com-
panies pointed to the demand SEASON
ick for premium and mid-  Sale of consumer durables is ex-
level premium products during  pected to pick up in August with

the season. “We planned to cater
o demand across regions, even
from non-AC markets. We suc-
cessfullymanufactured over one
million frost self-clean air condi-

the start of the festive season,
and consumers can expect big
discounts due to inventory pile-
up,unrdmgmAmSeam

EQT Asia fund to invest more than $3 b in India

lluomh-r[

Swedish investment house
EQT AB will deplny about
$3.4  billion in" India
through its Asia private
equity arm as it steps up
deal making in the country.
BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Bari
Private Equity Asia Fun
VIII, according to Jimmy
Mahtani, a partner at the
fi ible for invest-

Indids gold inthe
Asan Athletics Championships by
winning the womer's 100m
hurdies race. Yarraji clocked 1309
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (15.13s) and Aok Masumi
(13.265) on a rain-drenched track
atthe Supachalasal Stadium. s

irm
ments in India.
Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The  long-term,

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity  real,”  said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Ouv Bureau
New Delhi

Domestic air traffic experi-

enced significant growth in

June, marking the fourth

consecutive month of sur-

passing the pre-Covid
els.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of arise
in market share for IndiGo
following the cessation of
operations by GoFirst on

IndiGou’s market
saw  consistent
over the past
months, with rise of 390
basis pmnts in , 70
basis points in April, 90
basis points in March, and

May 2.
share
growth

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger  load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India, and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were rec.exved in June,

130 basis points in Febru-  cent and serving 10.04 lakh
ary. passengers.
In June, IndiGo flew Akasa Air, a new entranr
78.93 lakh passengers. in the market,
SpiceJet in terms of market
MARKET SHARE OF Al share, carrymg 6.18 Iakh
Air India dits po-

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

market shnxe of 4.9 pcr
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ately 0.28 complamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-

ture, EQT will look to build

up smaller platforms with

deals in energy, digital data
and

committed $750 million
through its global infra-
structure funds across re-
newable energy and dlgnzl
infrastructure  in
country.

historical ties with Singa-

able platform in India, in
2020.

THIRUVANANTHAPURAM
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‘IT Rules against fake news
sort of diktat, does not give
a chance to defend content’

—
Press Trust of india

Mumbai
The Bombay High Court said
on Thursday that the recenﬂy-
amended Inf i
nology Rules that :mpower
the Centre to act against fake,
tion on social media was “sort
of a diktat”, as it does not give
an opportunity tojustifyorde-  leading and fake content, the
fend content. Union government says we
A division bench of Justices  need to do this [take action
Gautam Patel and Neela  against fake content] only for
Gokhale sought to know whar content on government busi-
constitutes a ness. Why not do it for every
business under the am:'ndcd miskeading and fake content
rules, as it referred to the re-  then,” the court questioned.
cent political developments in
, “one  MISUSE OF INTERNET
partyis moving to the other”. k adukd that dg Internet was
The bench also joned  af; d for and
why under the amended rules  said memgs are received
the government has taken the  everyday, warning people not
‘loco pnr:nus’ Lreguhuon or  to use certain apps or not to
deryown links
penany
mmﬂmty) onlyﬁxwmem “I find it remarkable that
pertaining  to mment  the effect of the rules kicks in
business and not for everyin-  without any show-cause no-
formation or content posted  tice or opportunity tojustify or
onsocial media. defend the content. This itself
The court was hearing a  removes the safe harbour
bunch of petitions challenging  provided. It is sort of a diktat,”
the amended IT rules. Stand-  said the court.
up comedian Kunal Kamra, the Onalighter vein, Justice Pa-
Bdnur: Guild of India, andthe  tel said: “The government has
Association of Indian  amobil app Kavach, which is

Magazines filed petitions in
the High Court against the

to provide citizens
security cover. This [amended

Marcus
of the Wallenb

amily,
the largest sharehulders in

through 2020.
Infr

rules, and termed them as ar- T nlks] is mnovmg your Ka-
The firm leaned on its | bitrary, and vach ( ive cover)...that
thatit would have a chillingef-  is whatis luppemng.
pore’s Temasek Holdings to | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
tablish O2 Power, a renew- Thebench, while hearingar-  The court also questioned if
gumentsbeingmade byadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to digital med.umd social-me-
Wallenb itors Guild of India, askedwhat ~ dia and does
busi-  notextend to the print media.
nessunder the rules. “Does such a fact-checking
EQT, served as a board “Take for example the unit,asprescribed tobe setup
member at the Singapore | present political climate in  under the amended Rules, ex-
state investor for 12 years | Maharashtra..one party mov- st for the print media?
ing to the other...is that gov- “If it has not been done for
is becom- | emment business>” Justice the print mediauntil now, how

centers,
logistics, and education and
healthcare, according to
Piyush Singhvi, a managing
director. So far, the firm has

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

Patel asked.

“What is true..what is fal-
se..these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

]
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goa and Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

o
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-

cted to stiff competi-
g:\n to dreo‘;npuhr mjpcelw
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads s the fastest
social-media platform to
cross one million users.

cM
K

With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In  contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

’

» 7
s MO SAN

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5

months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

THREAT TO TWITTER
But as the additional
number is slowing down,
Threads could be struggling
to reach the user base of its
rival  platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, mfomzd
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing
insolvency proceedings. The
airline’s r:sohmon profes-

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust 9, with the first provi-

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

—
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are

sional list of interested | unlawful, London’s High
parties to be declared on Au- | Court ruled on Thursday, up-
gust 19, holding a legal challenge
The advertisement also brought by 13 British mde
mentioned that Go Firstcur- | unions.
rently employs 4,200 indi- The regulations, intro-
viduals, although the air- | duced by the government last
line’s submission to the | year during an ongoing wave
National ~Company Law | of disputes over pay and con-
Tribunal (NCLT) stated a | ditions, made it easier for
workfune of 7,000. businesses to use temporary
The staff duris ial action.

1
lighted that Go First oplf:-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 34,183 crore in
FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, Shail Ajme
has set the deadline for bld

Twvitter sues
four Texas
entities for
data scraping

Reuters
New York

Twitter has filed a lawsuit

TV statior ‘Y
volume of

e AR i
pougpt- AV 41 4]

It said the lawsuit was filed
onJuly 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beifing: Chinars exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

—
Press Trust of indla
Mumbai

h-
nology Rules that empower
the Centre to act against fake,
false and misleading informa-
tion on social media was “sort

TIRUCHIRAPALLI

businesslinc.
FRIDAY - JULY 14 - 2023

‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

leading and fake content, the
Union government says we
need to do this [take action

the workd's secoidiargest = 3 Fumiyasu Fujimori, Managing  placesaffectedbyheatwaves,we | Gautam Patel and Neela  against fake content] only for
economy In three years. A uor-so—coom TREND. Companies betting b«; onan uptick Dis , Panasonic Marketing  quickly leveraged the localised | Gokhale sought to know what  content on government busi-
Reuters poll of had sales had ramped up p of cooling products  India of Panasonic Life S , thank i a g ness. Why not do it for every
forecast a 95 per cent side in tions India. tributionand retail reach,”saida | business under the amended  miskeading and fake content
exports snd 2 40 per.cent i While there was degrowthfor ~ Voltas spokesperson. rules, as it referred to the re-  then,” the court questioned.
decknenjmparts, iwns between the rise in temperature  gions across India wmmud utive Vice-President of Godrej  cooling products wenll, com- cent political developments in
and sale of products such as air mﬁng!zmp«num Appliances, which is part of panies pointed to the demand SEASON M: where “one  MISUSE OF INTERNET
16 it ig air Godrej & Boyce. uptick for premium and mid-  Sale of consumer durables is ex- p-rtymnmngm\‘hemher" lnd«hddm!helmemetm
nuciear threat: Russia coolers and decp freezers. April "Gudn-j Appliances’ couling Amndmgwm Securities  level premium products during  pected to pick up in August with The bench also afertile g; and
o and May were affected by un- over2Spercent  Equity Research, overall de-  thescason.“Weplannedtocater  the start of the festive season, whyunderdmmwndednﬂes said mesup:s are received
s:asmans,equllymﬂw le WeclosedQlwithover80  mand from consumers re-  to demand across regions, even  and consumers can expect big | the government has taken the  everyday, warning people not
Moscow: Russiawill regard percemgmwthmACule;mm mainedtepid duringthequarter.  from non-AC markets. We suc-  discounts due to inventory pile- | 9oco pumnux’ gmgulauon o to use cemm :ppx or not to
Western F-16 fighter jets sent to Hmwer, June sales trends  pared to last year,” said Kamal “Seasonal products such as  cessfullymanufacturedoverone  up, acconding to Axis Securities
Ukraine as 2 nuclear threat were much better as several re-  Nandi, Business Headand Exec-  fans, coolers,and ACswitnessed  million frost self-cleanaircondi-  Equity Research. ive lu\homy) onlyfur content “l fmd it rcnurhbk that
because of their capacityto carry pertaining  to government the effect of the rules kicks in
atomic weapons, said Foreign business and not for every in-  without any show-cause no-
Minuster Sergei Lavrovon formation or content posted tice or opportunity tojustify or
Thursday. “We will regard the very onsocial media. defend the content. This itself
fact that the Ukrainan armed o The court was he: removes the safe harbour
=i | EQT Asia fund to invest more than $3bin India | o s, oo b
threat from the West inthe the amended IT rules. Stand-  said the court.
nuclear sphere,” said Lavrov. aeuress structural growth of the In- > m with HDFC Bank this committed $750 million | upcomedianKunal Kamra,the Onalighter vein, Justice Pa-
.‘m dian economy backed by £ b month. With deal sizes in  through its global infra- | EditorsGuild of India,andthe  tel said: “The government has
the government’s invest- ¥ i India on the rise, there will  structure funds across re- | Association  of  Indian  a mobike app Kavach, which is
Jyothi wins 100 m gold ments in physical and di- likely be an uptick in club  newable energy and digital | Magazines filed petitions in to provide citizens
in Asian athletics meet Swedish investment house  gital infrastructure have € deals like Credila in the infrastructure in  the | the High Court against the security cover. This [amended
— EQT AB will deploy about  made India’s investment N next three years, spurringa  country. rules, and ermed them asar- 1T mkn] is removing your Ka-
$3.4  billion in  India opportunity real” said W Tt need for some investors The firm leaned on its | bitrary, itutional and  vach (j ive cover)...that
through its Asia private Mahtani. V and general partnerstojoin  historical ties with Singa- | thatitwouldhaveachillingef-  iswhatishappening”
equity arm as it steps up h together, said Mahtani. pore’s Temasek Holdings to | fect on the fundamental rights
deal making in the country.  MAJOR INVESTMENT -4 BPEA-EQT will continue  enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA
BPEA-EQT plans to com-  The planned investment Jimmy Mahtani to be the majority share-  tablish O2 Power, a renew- Thebench, while hearingar-  The court alsv questioned if
mit nearly 30 per cent of  would be the biggest yet by holder in nearly all the in-  able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited
the $11.2 billion Baring one of the firm’s funds in  investments with its in- vestments, barring a few  2020. ate Shadan Farasat for the Ed- tod:gnalrnedumdsocul -me-
Private Equity Asia Fund  India. It deployed $2 billion  vestors, said Mahtani. Last  minority ones, he added. Marcus Wallenberg, part ild of India, asked: iaries and does
VIII, according to Jimmy and $270 million, respect-  month, the buyout firm led of the Wallent family, g busi- th me
Banglele Jyothi Yarraji opened Mahtani, a partner at the ively, into India with two a wnsumum in one of the  INFRA DEALS the largest sharcholders in | nessunder the rules. “Does such a ﬁa-d-nechng
India's gold medal account inthe firm responsible for invest-  earlier funds that had St private equity finan-  Meanwhile, in infrastruc-  EQT, served as a board “Take for example the unit,as prescribed tobe setup
Asian Athletics Championshipsby | ments in India. raised smaller amounts. cm services dealsinIndia.  ture, EQT will look tobuild  member at the Singapore | present political climate in  under the amended Rules, ex-
winning the womer's 100m Three of the five early BPEA-EQT’s increasing The group agreed to buy  up smaller platforms with  state investor for 12 years | Maharashtra..one party mov- istfor the print media?
hurdies race. Yarraji clocked 13.09 deals from that fund were  fund sizes have enabled it a majority stake in HDFC  deals in energy, digital data  through 2020. ing to the other..is that gov- “If it has not been done for
secondstowinthefinalraceahead | made in India, he added. to make larger invest- Credila Financial Services, centers, transportation and Infrastructure is becom- | emment business> Justice dw.pnnrmcdnunn}nuwlww

of two Japanese runners Terada
Asuka (13.135) and Aok Masum
(13.26s) onarain-drenched track
atthe Supachalasas Stadium. m

EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion.  “The long-term,

ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

ouv Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
assing  the pre-Covid
evels.

According to dara re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
HO basis points in Febru-

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OP Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entrant
in the market, P

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
mont

The passenger  load
factor in June was 93.6 per
cent for Spicelet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.

sa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were rec.eived in June,

SpiceJet in terms of market
share, carrying 6.18 Iakh

Air India d its po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

and
market share of 4.9 pcr
cent.
SpiceJet, facing opera-
tional challenges due to fin-

ately 0.28 complmnts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per centin four
major airports across the
country.

logistics, and education and
healthcare, according to
Piyush Singhvi, a managing
director. So far, the firm has

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

Patel asked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA
asked for updams and clan—
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-

th dtotl

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust Y, with the first provi-
sional list of interested
pan’izs to be declared on Au-

19.
The .ldvemsemtm also

the airline o re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
that it has sus-

pany’s current cnndmnm
g the

spare parts, salarics pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
vthers,” said one person.
Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

—
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

™
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With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023

‘There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthlyact-
ive users, an initial boost

could come from this
cohort.
‘THREAT TO TWITTER

But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
hidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes-

d that Go First cur-
rently employs 4,200 indi-
viduals, although the air-
line’s submission to the
National Company Law
Tribunal (NCLT) stated a
wurkfuueuf7000

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful’: Court

=
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up-
holding a legal challenge
brought by 13 British mde
unions.

The regulations, intro-
duced by the government last
year during an wave
of disputes over pay and con-
ditions, made it easier for
businesses to use temporary

high-
l:gh:ed that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
FY22.

staff '3

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, Ajmera,
has set the deadline for bid

Twitter sues
four Texas
entities for
data scraping

—
Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data scraping,

TV station, reported
volume of automated i
requests from the ff -
fendants’ IP addre: far
ceeded what any si
son  could seyn ’fm
severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas Countyin Texas.
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China’s June exports fall
the most in three years

Beijing: China’s exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

b

Arcosa Ahmed

Mumbai

‘The consumer durabk industry
witnessed a7 per cent degrowth
inthe coolingproduct categories
between April and June due to

erratic weather, including un-
seasonal rains.

\ i
NOT-S0-COOL TREND. Companies bemng h-g on an uptick

of cooling products

the world’s seconc-largest
‘Companies that were betti

cconomymivecyars | ¢ o et brig

Reuters poll of economists had had ramped up the p

forecast a 9.5 per cent shde in ofwh.gpm

exports and a 4.0 per cent "ﬁwmlsasrm\gmhmn

decline inimports. seuress between the rise in temperature
and nk of products such as au

16
nuclear :Russia k d decp freezers. Apn]
— and May were affected by un-

Moscow: Russia willregard
Western F-16 fighter jets sentto
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrovon
Thursday. “We will regard the very
fact that the Ukrainanarmed
forces have such systemsasa
threat from the West inthe
nuclear sphere;” said Lavrov. seuress

Banghole Jyothi Yarraji opened
India's gold medal account inthe
Asian Athletics Championships by
winning the womer's 100m
hurdies race. Yarraj clocked 13.09
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s)and Aok Masumi
(13.265) on a rain-drenched track
at the Supachalasa Stadium. m

seasonal rains, especially in the
North.

However, June sales trends
were much better as several re-

sales had ramped up p!

gions across India witnessed
:oanngmxpemum heat

“Godrq Appliances’ cooling
categories grew over 25 per cent
in Q1. Weclosed Q1 with over 80
percent growth in AC sales com-
pared to last year,” said Kamal
Nandi, Business Head and Exec-

utive Vice-President of Godrej
Appliances, which is part of
Godrej Boyce.

According to Axis Securities
Equity Research, overall de-
mand from consumers re-
mainedtepid duringthe quarter.

“Seasonal products such as
fans, coolers,and ACswitnessed

TopATI
businesslinc.
FRIDAY - JULY 14 - 2023

‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

=
Press Trust of india

Mumbai
lacklustredemand. Washingma-  tioners this summer owing to | The Bombay High Court said
chines, and lighting (B2C) wit-  demand surge,” said Satish NS, onm"sdlydntd\emm-
nessed environ-  President of Haier India. amended Information -
ment,” states the quarter “The premium nology Rules that empower
preview. across categories continue to | the Centre to act against fake,
“June saw an uptick in AC  witnessgrowth,”added Nandi. false and misleading informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same period  demand for products in specific | of a diktat”, as it does not give
lastyear. Last yearwasananom-  locations across the country. | an itytojustifyorde-  leading and fake content, the
aly, where the economy gndu— “We witnessed patchy summer | fend content. Union government says we
returned to normalcy,” said ~ due to the El Nino effect; in A division bench of Justices  need to do this [take action
Fumiyasu Fujimori, placesaffectedbyheatwaves,we | Gautam Patel and Neela  against fake content] only for
Director, Panasonic Marlvmng quickly leveraged the localised | Gokhale sought to know what  content on government busi-
India of Panasonic Life demand, thanks to our wide dis- | constitutes a government  ness. Why not do it for every
tions India. tributionand retail reach,”saida | business under the amended and fake content
vh degrowth for spokesp rules, as it referred to the re-  then,” the court questioned.
cooling products overall, com- cent political developments in
panies pointed to the demand ~ FEST where “one  MISUSE OF INTERNET
for premium and mid-  Sale of consumer durablesisex- | partyis moving to the other”. Ir added durd\elnmmelmx
level premium products during  pected to pick up in August with The bench also d
the season. “Weplannedtocater  the start of the festive scason, | why under the amended rules md messages are received
to demand across regions, even  and consumers can the government has taken the  everyday, warning people not
from non-AC markets. We suc-  discounts due to inventory pile- | ‘loco parentis’ (regulation or  to use cemm apps of | not to
cessfullymanufactured overone  up, according to Axis Securities byan
million frost self-cleanaircondi-  Equity Research. wcaudlm!y)mﬂyfmcunwm "l ﬁnd it rennrhble that
pertaining to government  the effect of the rules kicks in

EQT Asia fund to invest more than $3bin India

llocmhv;

Swedish investment house
EQT AB will deploy about
$3.4  billion in  India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the
firm responsible for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The  long-term,

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity real,” said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
carlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

o7

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

Ouv Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
assing  the pre-Covid
evels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month,

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger  load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.

a4 Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were regemved in June,

130 basis points in Febru-  centand serving 10.04 lakh
ary. passengers.
In June, IndiGo flew Akasa Air, a new en(mnl
78.93 lakh passengers. in the market, P
SpiceJet in terms of market
MARKET SHARE OFA! share, carrymg 6.18 lakh
Air India d its po- a

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

market shaxc of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

ately 0. 28 complamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA D]

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, a managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the
country.

2020.

‘business and not for every in-
formation or content posted
onsocial media.

The court was hearing a

without any show-cause no-
tice or opportunity to justify or
defend the content. This itself
removes the safe harbour

bunch of petitions challenging  provided. Itis sort of a diktat,”
the amended IT rules. Stand-  said the court.

up comedian Kunal Kamra, the Onalighter vein, Justice Pa-
Editors Guild of India,and the  tel said: “The government has
Association of Indian  a mobile app Kavach, which is

Magazines filed petitions in
the High Court against the

to provide citizens
security cover. This [amended

of the Wall

rules, and termed them as ar- IT mks] is removing your Ka-
The firm leaned on its | bitrary, itutional and ive cover)...that
historical ties with Singa- | thatitwould have a chilling ef- nswha( ishappening.”
pore’s Temasek Holdings to | fect on the fundamental rights
enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA/
tablish O2 Power, a renew- Thebench, while hearingar-  The court also questioned if
able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited
ate Shadan Farasat for the Ed-  to dlglu] media and social-me-
Marcus Wallenberg, part | itorsGuild of India, asked what mxrmdunes and does
family, busi- media.
the largest sharcholders in | nessunder the rules. “Does such a fact-checking

EQT, served as a board
member at the Singapore
state investor for 12 years
through 2020.

Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

“Take for example the
present political climate in

unit, as prescribed to be set up
under the amended Rules, ex-

Maharashtra...one party mov-  ist for the print media?
ing to the other...is that gov- “If it has not been done for
cmmen( business>” Justice  the print media until now, how

Patelasked.

“What is true..what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA’s stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

=
Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
bl g platform. It started
a bang, hitting 60 mil-
hon users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

™
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With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

'WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spendmg close to three

hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

number is slowing down,
Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of S60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
‘may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
submissions as August 9. | O cover strikes
Sources indicate that Wadia | « \
Group, which owns Go First, unla\vful 2 COUIT
is expected to participate in | s
the bidding. Reuters
In line with the process,a | London
newspaper  advertisement

was published announcing
the last date for Eol as Au-

Britain’s rules allowing com-
panies to hire agency staff to

gust Y, with the first provi- | fill in for striking workers are
sional list of interested | unlawful, London’s High
parties to be declared on Au- | Court ruled on Thursday, up-
gust19. holding a legal challenge

The advertisement also

spond to those queries while
the airline to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
‘bidders as part of its ongoing
insolvency proceedings. The
airline’s resolution profes-

d that Go First cur-

brought by 13 British trade

unions.

rently employs 4,200 indi- The regulations, intro-
viduals, although the air- duced by the government last
line’s submission to the | year during an ongoing wave
National Company Law | of disputes over pay and con-
Tribunal (NCLT) stated a | ditions, made it easier for

businesses to use temporary
e

workfunc of 7,000.

The high-
lighted that Go First oper-
ates in the aviation sector

staff duri
But the 13 unions, which
represent around three mil-

and possesses assets across | lion workers, argued that Bri-
various airports in the coun- | tain is breaching union rights
try. It further disclosed that | with the regulations, which
the airline generated total | they say could worsen indus-

revenue of ¥4,183 crore in
FY22.

trial disputes and endanger
public safety.

sional,
has set the deadlme for bAd

Twitter sues
four Texas
entities for
data scraping

Twitter has filed a lawsuit
against four unnamed entit-
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WFAA, an C-affiliat
TV station, re|
volume of ammm
requests from
fendants’ IP ndmdis
ceeded what a
son could mmp
severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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China’s June exports fall
the most in three years

Beifing: China's exports fell
12.4 per cent in June

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

year-on-year, while imports vitnessed a7 per cent

contracted 6.8 per cent, inthe % pert d:gmwth

customs data showed on mnh“s.l"' mmm' p s

Thursday, in the worst showing betwee o April riser b

for outbound shipments from * g

the worlds second-largest 'd.,_‘

economy in three years. A hgﬁ"m“’”““ mm":;ﬂh“:k’“g

Reuters poll of economistshad | pag P wc the on

forecasta 9.5 per centsidein | ¢ w"m'md oy productic

exports and a 40 per cent mf; :dm 2

decline in imports. seuress e m’" "m'g cormelation
and -k of products such as m

16jets
nuclear threat: Russia coolers and deep freezers. Apnl

Moscow: Russiawillregard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergei Lavrovon
Thursday. “We will regard the very
fact that the Ukrainan armed
forces have such systemsasa
threat from the West inthe
nuclear sphere,” said Lavrov. seuress

Jyothi wins 100 m gold
in Asian athletics meet

Banghole Jyoth Yarraji opened

and May were affected by un-
seasonal rains, especially in the
North.

However, June sales trends
‘were much better as several re-

4 S5
NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India witnessed
soaring temperatures and heat
‘waves.

Appliances’ cooling
categories over 25 per cent
inQl. Wecl Q1 withover80
prcemmmhmkaklm
pared to last year,” said Kamal
Nandi, Business Head and Exec-

utive Vice-President of Godre)
Apphannes,whxh is part of

Au:mdmg to Axis Securities
Equity Research, overall de-
mand from consumers re-

“Seasonal products such as
fans, coolers, and ACswitnessed

‘million frost self-clean air condi-
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‘IT Rules against fake news
sort of diktat, does not give
achance to defend content’

—
Press Trust of india
Mumbai

Bombay High Court said
on Thnduyduuhe recently-

Gokhale sought to know what

constitutes a government

business under the amended

rules, as it referred to the re-

cempolitiuldﬂdopn!nuin
where

leading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government busi-
ness. Why not do it for every
miskading and fake content
then,” the court questioned.

MISUSE OF
ltaddedﬂanhelnmwm

and

md me-gt lrc' received

everyday, warning people not
muzmmlppsnrno(m

FEST
Sale of consumer durables is ex- pnyum(mngmﬂumhgr
puxndtopﬂwmmmnh
the start of the festiwe scason, whvunder!hemndcd rul:s
and consumers can expect big | the government has taken the
discounts due to inventory pile- | ‘loco puznm’ mgulanon or
up, according to Axis Securities
Equity Research. ive wthomy) m\lyfar content
pertaining to government
business and not for every in-

EQT Asia fund to invest more than $3bin India

m:.

Swedish investment house
EQT AB will deploy about
$3.4 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.
BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Bari
Private Equity Asia Fun
VIII, according to Jimmy
Mahtani, a partner at the

inthe
‘Asan Athietics Championships by
winning the women's 100m
hurdles race. Yarraji clocked 13.09
seconds to win the final race ahead
of two Japanese runners Terada
Asuka (13.13s) and Aok Masurm
(13.265) on arain-drenched track
at the Supachalasas Stadium. ,m

firm ible for invest-
ments in India.

Three of the five early
deals from that fund were
made in India, he added.
EQT  acquired Baring
Private Equity Asia last
year to add scale in the re-
gion. “The long-term,

structural growth of the In-
dian economy backed by
the governm:nr’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment
opportunity real,” said
Mahtani.

MAJOR INVESTMENT
The planned investment
would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s  increasing
fund sizes have enabled it
t make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

=
Our Bureau
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
passing the pre-Covid
levels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gersin June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGo’s market
share  saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al
Air India maintained its po-

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new entmnt
in the market,

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months

The passenger load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were received in  June,

SpiceJet in terms of r;narket
share, carrying 6.18 lakh

sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

passengers an a
market share of 4.9 per
cent.

SpiceJet, facing opera-
tional challenges due to fin-

g to app

ately 0.28 complaints per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per cent in four
major airports across the
country.

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-

ture, EQT will look to build

up smaller platforms with

deals in energy, dxpml data
and

committed $750 million
through its global infra-
structure funds across re-
newable energy and digital
infrastructure  in  the

formation or content posted
onsocial nedia.

The court was hearing a
bunch of petitions chnllenging
the amended IT rules. Stan
up comedian Kunal Knma,d\g
Editors Guild of India, and the
Association  of  Indian

“1 find it remarkable that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity to justify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.

Onalighter vein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens
security cover. This [amended

country. rules, and termed them as ar- T mkl] is removing your Ka-
The firm leaned on its | bitrary, | and ive cower)...that

historical ties with Singa- dmuwmddhlwachxllmgcf- Iswlum}uppemng.

pore’s Temasek Holdings to | fect on the fundamental rights

enter a partnership to es- | ofcitizens. PRINT VS DIGITAL MEDIA

tablish O2 Power, a renew- Thebench, while hearingar-  The court also questioned if

able platform in India, in | gumentsbeingmadebyadvoc-  the amended Rules are limited

2020. ate Shadan Farasat for the Ed-  to d»glul medumd social-me-
Marcus Wallenberg, part d of India, dwhat and does

of the Wall family, i 8 busi- d

the largest shareholders in | nessunderthe rules. “Does such a ﬁudm:king

EQT, served as a board “Take for example the  unit,asprescribed tobe setup

member at the Singapore | present political climate in  under the amended Rules, ex-

state investor for 12 years | Maharashtra...one party mov- istforthe print media?

through 2020.
fr is becom-

centers,
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

the person did
not divulge details on the
DGCA's stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.

The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started

ith a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.

But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

cM™
L

With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and

Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

WHAT NEXT?

The social-media user base
is currently very large at
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
having 2 billion monthly act-
ive users, an initial boost
conld come from this
cohort.

‘THREAT TO TWITTER
But as the additional user
number is slowing down,
Threads could be struggling
to reach the user base of its
rival platform, Twitter,
which has a user base of 60
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
‘may be some time before the
users of Twitter shift their
allegiance to the Threads

ing core in India, reflecting
lower but steady returns as
the market grows and ma-
tures, said Singhvi.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
irline continues to re-
uum inoperative.

The RP and CEO of
GoFirst did not respond to
businessline’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-
pression of Interest (Eol)
process to seek potential
bidders as part of its ongoing.
insolvency proceedings. The
alrlme s rcm}uncn profes-

ing to the other..is that gov-
ernment  business>” Justice
Patel asked.

“What is true...what is fal-
se...these are matters of per-
ception. With regard to mis-

submissions as

Sources indicate that Wadla
Group, which owns Go First,
is expected to participate in

the bidding.
In line with the process, a
newspaper  advertisement

was published announcing
the last date for Eol as Au-
gust Y, with the first provi-

“If it has not been done for
the print media until now, how
can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful: Court

—
Reuters
London

Britain's rules allowing com-
panies to hire agency staff to
fill in for striking workers are

sional list of interested | unlawful, London’s High
parties to be declared on Au- | Court ruled on Thursday, up-
gust 19, holding a legal challenge
The advertisement also | brought by 13 British md:-
mentioned that GoFirstcur- | unions.
rently employs 4,200 indi- The regulations, intro-
viduals, although the air- | duced by the government last
line’s submission to the | yvar during an ongoing wave
National Company Law | of disputes over pay and con-
Tribunal (NCLT) stated a | ditions, made it easier for
workforce of 7,000. businesses to use temporary
The adverti high- | staffdy

lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of ¥4,183 crore in
FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

Ajmera,
hzs ser the deadline for bid

Twitter sues
four Texas
entities for
data scraping

™ nauon re|
volume of aut

requests from
fendants’ IP ndm

ceeded what any single ptr-

son could send, which
severely taxed Twitter's
servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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QUICKLY.

China’s June exports fall
the most in three years

Beljing: China's exports fell
12.4 per cent in June
year-on-year, while imports
contracted 6.8 per cent,
customs data showed on
Thursday, in the worst showing
for outbound shipments from

Sale of cooling products declines in
April-June as rains play spoilsport

SOMETHING TO CHEER. Sale of consumer durables expected to pick up in Aug with the start of festival season

inthe coolingproduct categories
between April and June due to
erratic weather, inclnding nn-
seasonal rains.

the world’s second-largest ‘Companies that were betting
economy in three years. A bigonan uptickin summer sales
Reuters poll of economists had | ramped up the production
forecast a 9.5 per cent shde in ofwolmgpnzhzs
exports and a 40 per cent “There isa strong correlation
decline in imports. seuress Sefvessthe rlsei vern
and sale of products such as air
16jets igerators, air
nuciear threat: Russia coolers and deep freezers. Apri

Moscow: Russiawill regard
Western F-16 fighter jets sent to
Ukraine as 2 nuclear threat
because of their capacity to carry
atomic weapons, said Foreign
Minister Sergel Lavrov on
Thursday. “We willregard the very
fact that the Ukrainan armed
forces have suchsystems asa
threat from the West inthe
nuclear sphere;” said Lavrov. euress

Jyothi wins 100 m gold
in Asian athletics meet

‘Banghoke Jyoth Yarraj opened

EQT Asia fund to invest more than $3 b in India

Ilm‘nr'

Swedish investment house
EQT AB will deploy about
$34 billion in India
through its Asia private
equity arm as it steps up
deal making in the country.

BPEA-EQT plans to com-
mit nearly 30 per cent of
the $11.2 billion Baring
Private Equity Asia Fund
VIII, according to Jimmy
Mahtani, a partner at the
firm

Indias gold inthe ible for invest-
Asian Athletics Championships by ments in India.

winning the womer’s 100m Three of the five early
hurdies race. Yarrajiclocked 1309 | deals from that fund were
secondstowinthefinalraceahead | made in India, he added.
of two Japanese runners Terada EQT  acquired Baring
Asuka (13.13s)and Aok Masumi Private Equity Asia last
(13.265) onarain-drenched track year to add scale in the re-
at the Supachalasai Stadium. rm gion. “The long-term,

1
NOT-SO-COOL TREND. Companies betting big on an uptick
in summer sales had ramped up production of cooling products

gions across India wlmessed
mnngtzmpermlm

"Gudrej Appliances’ cooling
categories grew over 25 per cent
in Q1. Weclosed Q1 withover80
peruentpxmhmAr‘nksmm
pared to last year,” said Kamal
Nandi, Business Head and Exec-

structural growth of the In-
dian economy backed by
the government’s invest-
ments in physical and di-
gital infrastructure have
made India’s investment

opportunity  real,”  said
Mahtani.
MAJOR
The planned investment

would be the biggest yet by
one of the firm’s funds in
India. It deployed $2 billion
and $270 million, respect-
ively, into India with two
earlier funds that had
raised smaller amounts.
BPEA-EQT’s increasing
fund sizes have enabled it
to make larger invest-
ments.

The firm can commit up
to $2 billion of equity to a
deal, and more through co-

utive Vice-President of Godrej

mained tepid duringthe quarter.
“Seasonal products such as
fans, coolers, and ACs witnessed

Jimmy Mahtani

investments with its in-
vestors, said Mahtani. Last
month, the buyout firm led
a consortium in one of the
largest private equity finan-
cial services deals in India.
The group agreed to buy
a majority stake in HDFC
Credila Financial Services,
the student loans business
of mortgage financier
Housing Development Fin-
ance Corp which merged

Domestic air travel surges in June

wmw
New Delhi

Domestic air traffic experi-
enced significant growth in
June, marking the fourth
consecutive month of sur-
passing the pre-Covid
levels.

According to data re-
leased by the Directorate
General of Civil Aviation
(DGCA), domestic airlines
carried 1.24 crore passen-
gers in June, a 18.8 per cent
increase, compared to the
same month last year.

However, there was a
slight decline of 5.5 per
cent, compared to May,
when 1.32 crore passengers
were carried.

During this period, In-
diGo, India’s largest airline,
further strengthened its
market share, reaching 63.2
per centin June.

This marked the second
consecutive month of a rise
in market share for IndiGo
following the cessation of
operations by GoFirst on

May 2. IndiGu’s market
share saw  consistent
growth over the past
months, with rise of 390
basis points in May, 70
basis points in April, 90
basis points in March, and
130 basis points in Febru-

In June, IndiGo flew
78.93 lakh passengers.

MARKET SHARE OF Al

passengers in June. The
grounding of GoFirst con-
tributed to Air India’s con-
secutive monthly increase
in market share for May
and June.

In contrast, Air India ex-
perienced a decline in mar-
ket share, from 9.2 per cent
in January to 8.6 per cent in
April, with a gradual de-
crease of 20-30 basis points
each month.

Vistara witnessed a de-
crease in market share by
90 basis points to 8.1 per
cent in June, flying 10.11
lakh passengers.

AirAsia India, part of
Tata Group, rose to the
fourth spotin terms of mar-
ket share, reaching 8 per
cent and serving 10.04 lakh
passengers.

Akasa Air, a new cn(mn!

ancial constraints, experi-
enced a decline of 100 basis
points in market share for
June.

This decline has been
consistent for the past 13
months.

The passenger load
factor in June was 93.6 per
cent for SpiceJet, 93.1 per
cent for Vistara, 90.9 per
cent for IndiGo, 88.2 per
cent for Air India. and 91.8
per cent for AirAsia India.
Akasa Air maintained a
consistent passenger load
factor of 91.1 per cent, re-
flecting its strong perform-
ance in its 11th month of
operations.

COMPLAINTS

In terms of customer com-
plaints, 344 complaints
were renelved in June,

in the market, p
SpiceJet in terms of market
share, carrying 6.18 lakh

Air India dits po-
sition as the second-largest
domestic carrier with a
market share of 9.7 per
cent, serving 12.13 lakh

and
market shnre of 4.9 per
cent.
SpiceJet, facing opera-
tional challenges due to fin-

ately 0.28 complamts per
10,000 passengers carried.

Vistara achieved the best
on-time performance in
June at 88.3 per centin four
major airports across the
country.

VISAKAPATNAM
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‘IT Rules against fake news
sort of diktat, does not give
a chance to defend content’

“

s
s

leading and fake content, the
Union government says we
need to do this [take action
against fake content] only for
content on government busi-
ness. Why not do it for every
mmhdmg and fake content
then,” the court questioned.

MISUSE OF INTERNET

It added that the Internet was
afertile ground for misuse and
said messages are received
everyday, warning people not
to use certain :pp: rvr not to

v
Press Trust of India
Mumbai
lacklustredemand. Washingma-  tioners this owing to Bombay High Court said
chines, and lighting (B2C) wit-  demand surge,” said Satish NS, m’l‘hundlyh(dlcr«vndy
nessed muted demand environ-  President of Haier | amended Information Tech-
ment,” states the quarter “The premium segments | nology Rules that empower
across categories continue to the Centre to act against fake,
“June saw an uptick in AC  witnessgrowth,”added Nandi. false and misleading informa-
sales, which grew by 28 per cent There was also an uptick in | tion on social media was “sort
compared to the same period demand for products in specific | ofa diktat”, as it does not give
last year. Last year was an anom- jons across the country. | anopportunitytojustifyor de-
aly, whm the economyy gradu-  “We witnessed summer | fendcontent.
ally returned to normalcy,” said  due to the El Nino effect; in A division bench of Justices
Fumiyasu Pujimori, Managing  placesaffectedbyheatwaves,we | Gautam Patel and Neela
. Panasonic Marketing  quickly leveraged the localised | Gokhale sought to know what
India of Panasonic Life S demand, thanks to ourwidedis- | constitutes a government
tions India. tributionand retail reach,”saida | business under the amended
Vhile th degrowth P rules, as it referred to the re-
cooling products overall, com- cent political dﬂvelopnwnm in
panies pointed to the demand  F' where “one
uwd for premium and mid- Sale of consumer durablesis ex- | partyismoving tothe other”.
pcaedtupu.kupmm;;mwuh The bench alsv questioned
dwm“Wephnmdmmvr the start of the festive season, | why under the amended rules
to demand across regions, even  and consumers can expect big the government has taken the
from non-AC markets, We suc-  discounts due to inventory pile- | ‘loco parentis’ (regulation or
cessfullymanufacturedoverone  up, according to Axis Securities ipervision by an admini
‘million frost self-cleanaircondi- ~ Equity Research. ive authority) only for content
pertaining  to  government

with HDFC Bank this
month. With deal sizes in
India on the rise, there will
likely be an uptick in club
deals like Credila in the
next three years, spurring a
need for some investors
and general partners to join
together, said Mahtani.
BPEA-EQT will continue
to be the majority share-
holder in nearly all the in-
vestments, barring a few
minority ones, he added.

INFRA DEALS

Meanwhile, in infrastruc-
ture, EQT will look to build
up smaller platforms with
deals in energy, digital data
centers, transportation and
logistics, and education and
healthcare, according to
Piyush Singhvi, 2 managing
director. So far, the firm has

committed $750 million
through its global infra-
structure funds across re-
newable energy and dlptal
infrastructure  in

coun

The firm leaned on its
historical ties with Singa-
pore’s Temasek Holdings to
enter a partnership to es-
tablish O2 Power, a renew-
able platform in India, in
2

0.
Marcus Wallenberg, part
ily,

business and not for every in-
formation or content posted
onsocial media.

The court was hearing a
bunch of petitions challenging
the amended IT rules. Stand-
up comedian Kunal Kamra, the
Editors Guild of India, and the
Association  of  Indian
Magazines filed petitions in

open any unka
“q find it mmrkabk that
the effect of the rules kicks in
without any show-cause no-
tice or opportunity tojustify or
defend the content. This itself
removes the safe harbour
provided. Itis sort of a diktat,”
said the court.
Onalighter vein, Justice Pa-
tel said: “The government has
a mobile app Kavach, which is
supposed to provide citizens

of the family,
the largest shareholders in
EQT, served as a board
member at the Singapore
state investor for 12 years
through 2020.
Infrastructure is becom-
ing core in India, reflecting
lower but steady returns as
the market grows and ma-

tures, said Singhvi.

the High Court against the security cover. This [amended

mks,andwmxdl.hemnar- IT rules] is removing your Ka-

bitrary, ional and ive cover)...that

that it would have a chillingef-  iswhat lshappenmgr

fect on the fundamental rights

ofcitizens. PRINT VS DIGITAL MEDIA
The bench, while hearingar- ~ The court also questioned if

gumentsbeingmade byadvoc-  the amended Rules are limited

ate Shadan Farasat for the Ed-  to digital media and social-me-

itors Guild of India, asked what  dia intermediaries and does

busi-

nessunder the rules. “Does such a fnn-ch:dnng
“Take for example the unit,as prescribed tobe setup

present political climate in  under the amended Rules, ex-

Maharashtra...one party mov-  istfor the print media?

ing to the other...is that gov- “If it has not been done for

emment business” Justice  the print mediauntil now, how

Patel asked.

“What is true...what is fal-
se...these are matters of per-
ception. With regard to mis-

DGCA secks updates from Go First

—
Forum Gandhi
New Delhi

The Directorate General of
Civil Aviation (DGCA) has
sought clarifications and up-
dates from GoFirst, the air-
line owned by Wadia Group.

According to two people
in the know, the DGCA has
asked for updates and clari-
fications from the airline as
part of its special audit re-
port. It has completed in-
spection of aircraft parked in
Goaand Hyderabad.

“It sought clarifications
and updates on the com-
pany’s current conditions
with regard to the personnel,
spare parts, salaries pay-
ments, update on the CoC
funding, refunds, and condi-
tion of the engines, among
others,” said one person.

Though the person did
not divulge details on the
DGCA's stance on the condi-
tion of aircraft, he said the
aviation watchdog has also
asked for updates of the pal-
nes parked at Nagpur, Kochi,

Threads’ user-addition slows down after initial spurt

Ram Narayan Murthy
Chennai

Threads, Instagram’s text-
based conversation app,
took social media by storm,
breaking many records in
the first week of its launch.
But after a spectacular start,
the addition of users on the
platform has slowed down.
The app, also described as
a clone of Twitter, was ex-
pected to pose stiff competi-
tion to the popular micro-
blogging platform. It started
with a bang, hitting 60 mil-
lion users on the second day.
On the third day, it wit-
nessed an addition of 21 mil-
lion new users to 81 million.
The 100 million mark was
achieved on the fifth day.
But in the next three days,
the app added only 9 million
users. Threads is the fastest
social-media platform to
cross one million users.

cM™M
K

‘With many Instagram users
registering on Threads, the
platform took less than one
hour to reach a million
users.

In  contrast, Twitter,
launched in 2006, reached
this milestone of reaching a
million users over two vears.

This can be explained by the
fact that there were fewer
Internet and social-media
users 17 years ago.

Other social-media plat-
forms, such as Facebook and
Instagram, took 10 and 2.5
months to cross the million-
user mark. ChatGPT,

There is room
for Threads to
grow. With
Instagram having
2 billion monthly
active users,

an initial boost
could come

from this cohort

launched in November 2022,
is the second fastest online
service platform behind
Threads to reach one million
users and took five days. Di-
gital music streaming ser-
vice Spotify took five
months to achieve this feat,
while Netflix took a much
longer period of 3.5 years.

WHAT NEXT?

The social-media user bne
is currently very la
around 4.89 billion world-
wide, accounting for more

than half of the world’s pop-
ulation. Globally social-me-
dia usage has been increas-
ing, with an average person
spending close to three
hours on social media in
2023.

There is, therefore, room
for Threads to grow once it
catches on. With Instagram
‘having 2 billion monthly act-
ive users, an initial boost
could come from this
cohort.

‘THREAT TO TWITTER
But as the additional
number is slowing down,
Threads could be struggling
to reach the user base of its
rival  platform, Twitter,
which has a user base of 560
million.

With  Twitter  users
already entrenched and
many using the platform to
reach a larger audience, it
may be some time before the
users of Twitter shift their
allegiance to the Threads.

and Kannur, among others.
Another person said the RP
has been given a week to re-
spond to those queries while
the airline continues to re-
main inoperative.

The RP and CEO of
GoFirst did not respond to
businesslinc’s query. GoFirst,
in a public notice, informed
customers that it has sus-
pended operations till July
16.

INITIATES EOI

GoFirst has initiated the Ex-

pression of Interest (Eol)

grocess to seek potential
idders as part of its ongoing

insolvency proceedings. The

airline’s resolution profes‘

submissions as August 9.
Sources indicate that Wadia
Group, which owns Go First,
is expected to participate in
the bidding.

In line with the process, a
newspaper  advertisement
was published announcing
the last date for Eol as Au-
gust Y, with the first provi-
sional list of interested
parties to be declared on Au-
gust 19,

The advertisement also
mentioned that Go First cur-

can it be done for the digital
media? What is the govern-
ment intending to do?” said
Justice Patel.

UK rules allowing
agency workers
to cover strikes
‘unlawful’: Court

—
Reuters
London

Britain’s rules allowing com-
panies to hire agency staff to
fill in for striking workers are
unlawful, London’s High
Court ruled on Thursday, up
holding a legal challenge
brought by 13 British trade
unions.

rently employs 4,200 indi- The tions,  intro-
viduals, although the air- ducedlwlhegwemmen(hsr
line’s submission to the | year during an ongoing wave
National Company Law | of disputes uwrp:ynnd con-
Tribunal (NCLT) stated a | ditions, made it easier for
workforce of 7,000. businesses to use temporary
The ad high- | staff duringi al acti

lighted that Go First oper-
ates in the aviation sector
and possesses assets across
various airports in the coun-
try. It further disclosed that
the airline generated total
revenue of 4,183 crore in
FY22.

But the 13 unions, which
represent around three mil-
lion workers, argued that Bri-
tain is breaching union rights
with the regulations, which
they say could worsen indus-
trial disputes and endanger
public safety.

sional, dra Ajmes
has set the deadline for bld

Twitter sues
four Texas
entities for
data scraping

—
Reuters
New York

Twitter has filed a lawsuit
against four unnamed entit-
ies in Texas for data
said a local TV

animn,‘;p:ﬁ.ﬁ.sg

lume of
e o A o 6 I

fendants’ [P adda:g:
ceeded what an
son could se
severely taxed

servers.

It said the lawsuit was filed
on July 6 in the District Court
of Dallas County in Texas.
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